FORM G(RE-ISSUED)

INVITATION FOR EXPRESSION OF INTEREST FOR AZAM RUBBER PRODUCTS
PRIVATE LIMITED OPERATING IN MANUFACTURING OF SLIPPERS & SHOES,
AT GORAKHPUR
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

1. | Name of the corporate debtor Azam Rubber Products Private Limited (CIN:
U19201UP1994PTC016709)
2. | Address of the registered office AL 9, Sector 13, GIDA Industrial Area,
Gorakhpur, Uttar Pradesh - 273209
3. |URL of website NA
4. | Details of place where majority of fixed assets AL 9, Sector 13, GIDA Industrial Area,
are located Gorakhpur, Uttar Pradesh - 273209
5. Manufacturing of rubber slippers, EVA slippers
Installed capacity of main products/ services  [and Sandals, Shoes etc with an installed capacity
of 1,25,000 pair per day

6. | Quantity and value of main products/ services

sold in last financial year Turnover of Rs.40.68 crores as on 31.03.2022

7. | Number of employees/ workmen 340

8. |Further details including last available | Detailscan be sought through email at:
financial statements (with schedules) of two azamrubber.ibc@gmail.com

years, lists of creditors, relevant dates for
subsequent events of the process are
available at:

9. |Eligibility for resolution applicants under Details can be sought through email at:
section 25(2)(h) of the Code is available at: | @&zamrubber.ibc@gmail.com

10.| Last date for receipt of expression of interest | 02-09-2023

11 |Date of issue o_f provisional list of prospective 07-09-2023
resolution applicants

12. Last _de_lte for §ubmission of objections to 12-09-2023
provisional list
13. Process email id to submit EOI azamrubber.ibc@gmail.com

RAJEEV RA e BArGAN e
RANJAN SINGH Date: 2023.08.18

Rajeev Ranjan Singh

Resolution Professional
IBBI/IPA-002/1P-N00707/2018-2019/12418

AFA valid upto: 06.11.2023

IBBI Reg. address: Flat No. 14049, 16 Avenue,

Gaur City-2, Greater Noida West,

Gautam Buddha Nagar, Uttar Pradesh — 201310
azamrubber.ibc@gmail.com, ip.rajeevsingh@gmail.com

Date: 17.08.2023
Place: NOIDA, U.P.
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CHO

& Ch Corporate Office: 1st Floor, 'Dare House', No.2, N.S.C. Bose Road, Chennai-600 001
Enier s bester i Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi -

110 005.

POSSESSION NOTICE
Under Rule 8 (1)

WHEREAS the undersigned beng the Autharised Officer of Mj's, Cholamandalarm Investroent. And Finanoe Compary Limited ,under the
Zecuritisation and Reconstruction of Financial Aszets and Enforcernent of Securily Interest Act, 2002 hereinafter called the Act and in exercise
of powars conferred under Section 13[12] read with Rubes 3 of the Security Trnterest [Enforcament] Rules, 2002 Esued dermand notices calling
upan the borrowers, whiose names hine begn indicated in Colurmn [B] bietow on dates specified in Column [C] to repay the out=tanding amaount
mdicated in Column [0 befow with inkerest thereon wikhin S0 daws from the date of recespt of the said notice,

The barrawers hawing failed to repay the amaount, notice is hereby given to the bomawers in particular and the Public in general that the
undersigned has taken possession of the properties mortgaged with the Company described i Columan [E] herein below on the respective
dates mentioned in Calumn [F] in exercise of the powers confermed on him under Section 13[4] of the Azt read with Rule 3 of the Fulies made
thare under.
The barrawars in particular and the Public in genaral are hereby cautioned not to deal with the proparties mentioned in Cohemn [E] below and
any such dealings will be subject to the charge of Mfs. Cholamandalam [mvestment &nd Finance Company Limited for an amount mentioned in
Colemn [D] afang with interest and ather charges,
Under section 13 [8] of the Securitisation Act, the borrowers can redeem the secured asset by payment of the entire gutstanding including all
costs, charges and expenses before notification of sale.

SL| MAME AND ADDRESS OF APPLICANT & 2wy = DETAILS OF -
NO 8 LOAN ACCOUNT NUMBER wipl 2 5 PROPERTY POSSESSED E &
582| k% = g
= —F
[A] [B] €] (D] [E] [F]
i. |Loan Afc No. XOHEDHEOD001073521| 5 -.m'._ S |Property Mo. C-280, & New No. C-1/4B, area m
& XOHEDHE00001251815 ) ﬂ_ ~ ﬁ measuring 100 5q.yds out of Khasra No. 177, Block-| 8 E’
;' Hﬂéﬂﬁﬁ KUMAR g § § |c, Gall No. 19, Khajoori khas Colony, Shahdara, | & i
3. T g ;“é - ﬁ Delhi. Boundaries: East : Property No. C-1/45, West ;| =< E
A o ; . P
4. SUNIL KUMAR g- g Frﬁi}l’_‘rt'p' Mo, C-1/47, North © Gall, South : Property of | =
All Above At: C-1/48 GALI NO-19 =1
KHAJOORI KHAS, NEW DELHI - 110054
Date : 18/08/2023 Place DELHI  Authorised Officer : Cholamandalam Investment And Finance Company Limited

MFL INDIA LIMITED
CiN: LES040DL1981PLCO12730
Registered Office; 9474, UG-F, UG-5 VILLAGE PATPARGAMN, Delri-110681
Tell Mo; 011-32076TET, E-mail; halpdesk@miflindiain, Website: http:wwwmflindia.info

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2023

tFiguras in fs.)
Quarter Ended | Quarter Ended | Quarter Ended |  Year Ended
Particulars June 30, 2023 | March :1-_1r 2023 | June 30, 2022 | March 31, 2023
(Unaudited) (Audited) {Unaudited) (Aurdited)
1 | Totafincome from operations M40BE3ET0]  114B30264| 1350000 | 138014879
2 | Tolal Expenzes 14 58,583,777 14234727 1,23,05] 13,79,74 453
3 | Mel Prodit/ (Loss) for the period (before Tax, Excaptional
andior exlraordinary itams) 48 70,107 5,85 536 236,850 40,425
4 | MetProfit] Loss) for the period befora tax (after Exceptional | | a -
| andior extraordinary items) - 44,70 107 5,05 56 2,36, 850 40,425
5 | Med Profit ! (Loss) for the period after tax (after Exceptional
andior extraordinary items) 49 70,107 2,95.536 236,950 4435
€ | Tolal Comprehensive Income for the period [Comprising Profit
! iLoss) for the parod (after tax) and Olher Comprehensive
Income (after tax)] 14,08,83.870 11,48 30,264 135,60, 000 13,8014, 8675
7 | Equity Share Capital | sepzgzooo|  3E0292000| 360292000 | 360292000
B | Reserves (excluding Revaluation Resenve] as shown in the
Audited Balance Sheet of the previous year

5 | Eamings Per Share (of Rs. 1/- each] (for continuing and
diznontnued operations) -

1. Basic (As.) =
2 Diluted (Rs.) - -

Notes :

1. The above Unaudited Financial Results reviewed by the Audid Comemittes and approved by the Boand of Cirectors &t their Mesding hald an
August 14, 2023,

2. The above is an exiract of the detefed formet of Quarten’ year ended Financial Resulis Filed with the Stock Exchanga under Regqulation 33 of
ihe SEBI {Lizting Obligatans and Disclosure Requirermantz} Regulations, 2015, The full formal of the Cuarterly and year ended financiad results
are availebleon the website of the Stock Exchange i.e. www.bseindia.com and of the Company website .2, www.miflindia.info,

For MFL India Limited

Sdi-

Anil Thukra

Place : Delhi (Director)
Date: 14.08.2023 DIM: 01168540

BEFORE THE HON'BLE NATIONAL COMPANY LAW TRIBUMAL,
NEW DELHI EENCH
Company Petition No. (CAA-LSNDY2023
Connected With
C.P CAATT (NDW2022
Inthe matter of Section 230, 231 and 232 of the Companies Act, 2013
AND

in the matter of Amalgamation of the IBH Print and Bind Private Limited
iTransferor Company) having their Registered office at 1984 A, Gali No.
16, Pandav Road, Vishwas Nagar, Shahdara, Delhi-110032 , Wegmans
House, 21 Veer Savarkar Block, Shakarpur, Delhi - 110092, with Ramshila
Paper Resources Private Limited (Transferee Company) having its
Registered office at 25-A11, Vishwas Magar, Shahdara, delhi-110032.

Petition regarding sanction of Scheme of Amalgamation under Section

230 to 232 of the Companies Act, 2013
Motice of Petition:

Petition under Sections 230 to 232 of the Companies Act, 2013 for approving
the Scheme of Amalgamation of IBH Print and Bind Private Limited
(Transferor Company) with Ramshila Paper Resources Private Limited
iTransferee Company) was presented by Mr. Mano Kumar Garg (Advocate
for the Petilioners) on 30.06.2023 which was listed on 0707, 2023, when Nofice
was issued and the said Petiticn is now fixad for hearing before the Member,
Mational Company Law Tribunal, Court Ma. Wl al Mew Dethi on 21.09.2023. Any
person desirous of supporting or opposing the said Petition should send a
Maofice of his'/her intention to the Petitioners Advocate with his name and
address so as o reach the Patibonar's Advacate nol later than 2 days bafora the
date fixed for the hearing of the said Petiion. In case any person wishes to
opposethe said Petition, the grounds of the opposition or a copy of vour affidawvit
should be fumnished along with the notice of oppasition. A copy of the Petition
will be furnished by the under mentioned to any person requinng the same on
payment of the prescribed charges for the same.

Petitioners
Through
e
Mano] Kumar Garg
Advocate for the Petitioners
GARG & ASSOCIATES
E-205 (LGF), Greater Kailash, Part -l
Meaw Delhi-110048.

Place: New Delhi
Dated: 17.08.2023

FORM G (RE-ISSUED)

INVITATION FOR EXPRESSION OF INTEREST FOR AZAM RUBBER
PRODUCTS PRIVATE LIMITED OPERATING IN MANUFACTURING OF
SLIPPERS & SHOES, AT GORAKHPUR
(Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resalution Process for Corporate Persons) Requlations, 2016

RELEVANT PARTICULARS

1. | Mame of the corporate debdor Azam Rubber Producls Prvale Limided
(CIN: U1 920 1UP1994PT CO16709)

2. | Address ofthe registered office AL 9, Sector 13, GIDA Industial Area,

Gorakhpur, Uttar Pradash - 273204

3. | URL of website WA

4. | Defails of place where majority of fixed

AL 8, Sector 13, GIDA Industnal Area,

assats are localed Gorakhpur, Uttar Pradesh - 273209

15, | Installed capacity of main producisd services

Manufacluring of rubber skppers, EVA
shippers and Sandals, Shoes efc with an
ingtalled capacity of 1 25,000 pair per day

16, | Quantity and value of rmzin products!

Turnover of Rz 40.68 crores as on

sarvices sald in last financial vear 59,0920k

7. | Number of employees) workmen 340

[&. | Further 2etailz incuding kast available

Details can be sought through email at:
financial statements (with schedules) of two | azamrubber ibo@gmail com
years, lists of creditors, relevant dates for
subsequent evenis of the process are

Svailable at:

8. | Eligibility for resolution apphcants undar
sechion 25(2)(h) ofthe Code 15 available at:

Details can ba  sought through email at:
azamnibteribo@amail.com

10.| Lastdate forreceipt of expression of interest | 02-09-2023

11.| Dataofissuwe of provisional list of prospectve| 0T-00-2023

resolubon apphcants

12| Last date for submission of objections to
provisional Est

12-08-2023

13| Process emai id to submit EOI azamrubber ibe@amail com

G 418, 4th Floor, Pearl Omaxe Tower-2, Netaji Subhash Place, Pitampura Delhi 11003
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

In respact of lnans availed by below mentioned borrowers | guarantors through HINDUJA HOUSING FINANGE LIMITED, which have
become MPA with below mentoned bakance outstanding on dates menfioned below. We have already isswed detailed Demand Motice
dated 23 mentioned befow Under Sec. 13(2) of Securitization and Reconstruction of Financial Aszets and Enforcement of Security
Interest Act 2002 by Registered Post [ Speed Post / Courier with acknowledge due to you which has been retumed undelivered /
acknowledgrent nof received. We have indicated our intention of taking possession of securties owned on one of you as per Sec., 13(£)
of the Actin case of your facilure to pay the amount mentioned below within 60 days. In the event of your not discharging liability a5 sef out
herein above the Bank [ Secured Creditor may exercise any of the right conferred vide section 13(4) of SARFAES| Act and while
publishing the possession nobce | auction nofice, slectronically or otherwise, as required under the SARFAESI Act, the Bank / Secured

Creditor may also publish your photograph. Details are hereunder:-
Sr. | Name of Borrowers/Guarantors Demand Notice Date Datails of Secured
No. & Date of NPA Amount Outstanding Assets

1 | Mrs. Anshika Pandey & Mr. Utkarsh | Demand Motice Dated | Residential flat number 52-C area measuring -
Pandey, both at: BS/52C Dhawal Gin 11-07-2023 50.42 S0Q Meter, having fotal Super/Covered area
Apariments Sec-34 Noida Gautam Budh : of 67.10 sq.mtrs, 2Znd Floor, Type Dhawalgiri,
Nagar-201301 U.P. "‘“‘;"3"; ?;';Ef""g situated in block - B-5, sector - 34, Noida,

AIC No- DLUUTMIUTTMIADOOO00114 & S :|ﬂ-'1ﬂ?-2|:|23 Gautam Budh Nagar, UP, Bounded as: East - B-
COICPCICPOFAIODDDOZTT 4 |I'IIEI'ﬂE‘t+|EgH| I:hargas 651-C, Sactor - 34, West -B-5%3-C, Sactor-34,
Loan Accounts have been classified Morth - Open Space, South - Open Space
as a MPA on 30-06-2023 _

2 | Mr. Anupam Sharma & Mrs. Sumitra, | Demand Notice Dated | Residential FlatPlot No 6 and 7, total area
both at: B-131, 1st Floor, Ashok Magar, 11-07-2023 measuring 150 sq, yards, i.e 125.41, sq. mtr, in
Mear Sukkar Bazar Chowk, Shahdra, Nand Amount Outstanding khasra No. 2041, situated in Krishna Vihar, Village
Magari, Delhi, Shahdra, Delihi-110093 * 95 34 TE7]- Hadbast Bhata Hajipur, Pargana and Tehsil Loni

AIC No: DLIDEL/DLHUADO0000520 2% on 11-07-2023 & Du?tnct Ghaziabad, LiIF' Bounded as: IEast .
] Other's Plot, West -Other's Plot, Narth -Other's Plat,
Loan Accounis have been classified + Interest + legal Charges i
a5 3 NPA on 30-06-2023 douth - Road 30 Feet wide

3 | Mr. Ashu & Mrs. Jyoti, both at: Maharani | Demand Notice Dated | Built up 3rd Floor, bearing Private Unit No. TF-
Enclave, Hastal GAO, Som Bajar Road 13-07-2023 301, with RoofiTerrace Rights, Built on Property
Landmark Baby Moded School Gali No 7, Amount Oulsiandin bearing No.30 & 31(Unit-A), Area measuring 50
Uttam Nagar, New Delhi 110059 > 1876357, | sa. yards (Le.41.81 Square Meters, out of total

AIC No: DLIDLS/DLSDIADO0000046 iedes '11-6?-2[:23 area 200 Sq. Yards, nutluf Khasra No. 56/31,
Loan Accounts have been classified + Interest + legal Charges Village Hastsal, Maharani Enclave, Iﬂh“:ﬁ Nagar,
25 3 NPA on 30-D6-2023 Block-B, Uttam Magar, New Delhi-110053,
Bounded as: East - Road 25 ft, West -Plot No. 43,

Morth -Property No. 28, South - Road 151

4 | Mr. Atul Kumar Singh & Mr. Vidhyottma | Demand Motice Dated | Residential Flat No. 5-3, On Second Floor,
Singh, both at: 432 Railway Road Mear 13-07-2023 {Backside) LIG, with Roof rights, covered area
Shiv Mandir Rajeev Colony, Sahibabad Amount Outstanding 36.62 Sq.Metres, i.e., 45 Sq.Yds, Built on freehold
Ghaziabad. Utiar Pradash, India - 201005 ¥ 47 71 466/ Plot No.B-57, Block-B, Shyampark Extn.,

I I ] ]
AIC No: DLIMTG/MTNGIADD0000069 Moy | DoRMskATTAR dagua DUEIR Slasad Lt
Loan Accounts have been classified + interest + legal Charges 56 North -Rioad 40 ELWide. South - Service Lane 10
a5 & NPA on 30-06-2023
FtWide

5 | Mr. Deepak, Mrs. Kajal & Mr. Balraj, All | Demand Notice Dated | Plot area measuring 808 sq. Yads out of arazi
at: House No 257 \illage Jasana 110, 11-07-2023 khewat no. 298 khatoni no.337 mustail no. 7 killa
Badarpur Syed, Metro, Faridabad, Amount Outstandi no. 9/1(2-8), 12/2(2-18),13/2(5-16) 19/1(4-
Haryana, India- 121101 7 3879 nﬂ;-lﬂg 10),221172(0-19), 227 2{2-17) mustatil no. & killa no.

AIC No: DLIUTM/UTTM/ADDOD00096 ason1007.20z3 | 160-2) mustatil no. 9 killa not1{0-6) 211(4-
& CO/CPC/CPOF/ADND000532 + inferest + legal Charges | 10p2/2(4-17) 10(2-6), 11{4-5).12(1(-17) 132 (4-
Loan Accounts have been classifled AThAMInEL VA 0 TR V) RNIMR - A
as a NPA on 30-06-2023 situated at jasana tehsil tigaon district faridabad.
Bounded as: Eask-Plot of Dharam, Wast-Rasta,

Morth-Plot of Pradesp khanpur, South-Dairy of Baira)

6 |Mr. Deepak Sharma & Mrs, Hema | Demand Notice Dated | Pvt. Flat no, TF-302, 3rd floor, without roof right,
Sharma, both at: Resi Plot Mo 32, Grownd 11-07-2023 built up on pertion of property no. 142, Tower <D,
Floor, Gali No. 21, Phase 1, Om Vinar | ™ Amount Outstanding | 8@ measuring 55 sq. Yards, (ie, 45.98 sqare
Uttam Nagar Mew Delhi 110059, Back Side ¥ 24 55 £94/. mitrs) out of total area measuring 220 Square
of Aryan School, Uitam Magar Mew Delhi, % et .'” 16?4“3 yards, out of khasra no.65/20, Hastzal, Delhi,
Metro, New Delhi, Delhi, India - 110058 +intarost+ lanat Ehaross Pratap Enclave, Mohan Garden, Uttam Magar,

Loan Accounts have been classified Feet, West - Private No TF-303, Norih -Road 12 Feet,
as a NPA on 30-06-2023 South - Private Na TF-301

7 |Mr. Dinesh Sharma & Mr. Lokesh | Demand Notice Dated | One Kita residential Plot, total Area measuring
Sharma, both at: Village Kulesra, 11-07-2023 160 Sq. Yards, i.e 133.77 sq mtrs, in Khet no. 535,
Landmark DWVM Public School, Greater | ™ amount Outstanding Situated in village Wuleshra, Pargana Dadri,
Moida, Gautam Buddha Nagar UP-201306 > 20,77 417/- Tehsil and District Gautambudh Magar, U.P,

] I - i i
AIC No: DLURJPIRJPCIADDOOOD0ZS as on 11-07-2023 El}l.]ﬂﬂf-d a3; ER_E|5|I . Dhﬂrﬂ'lll'lljﬂflﬁ F'I'EIFlEI'W. West -
E E’D-":PEJEPHFIAEDUEW’ESE & |“‘tE|‘E’5‘t & legﬂl Chargeg. R’:‘IEJE Lﬁ h:l:ﬂ '-'u'ldﬂ-. Mﬂn.h 7 DH‘IEI' 5 Pmﬂ'ﬂ'ﬂ}' EI:IIJI:h =
Loan Accounts have been classified House of Shreepal
as & NPA on 30-06-2023

8 |Mr. Indranil Bhattacharyah & Mrs. | Demand Notice Dated | Upper Ground Floor, area measuring 60 Sg.
Chandrani Bhattacherjeh, both at; 281 11-07-2023 yards, without Roof and Terrace Rights, out of
Upper Ground Floor Mahavir Enclave Amount Outstanding Property bearing ne. H-21B14, out of khasra no,
Bengali Colony Palam Village, South West ¥ 9667 683/ 79/23, situated in the area of village Palam, in the
D, Detini, Incia - 110045 o ;1_‘]"?_“23 abadi of Mahavir Enclave, New Delhl 110045

AIC No: DLIMTGIMTNGIADOD000151 | + interest + legal Charges ﬁ”ﬁhﬁgﬁgﬂﬁgﬁ:ﬂﬁmﬁ FYapRrt;
Loan Accounts have been classified ; !
as 3 NP& on 30-06-2023

9 | Mrs. Lalita & Mr. Amit Soni, both at: GF- | Demand Notice Dated | Flat No.FF-2, First Fleor, LHS unit (without Roof
1, Gali No. 5, Rajbala Endlave. Modinagar, 13-07-2023 Rights) area measuring 73 5q. yards l.e. 62.71 5q.
Littar Pradash, India - 201204 ' Am?ﬁ;taﬁu"i?lanﬁﬁ]ng ~ | Meters, part of Khasra Moo 554 Min, Maruf

- i Mchalla, Rajbala Enclave, Village Fafrana,
AIE No: DHICREIEREHIAROOKNAT ¥ 19,26,538 Pargana Jalalabad, Tehsil-Modinagar, District
Loan Accounts have been classified as on 11-07-2023 : :
as 3 NPA on 30-06-2023 it Tt b Ghaziabad, Bounded as:, East - Property of Sudhir,
gal Lharges | woet Road 20 ft. wide, Norh -Plot of Shakuntia,
South - oiher Plot

10 | Mr. Nikhil Kumar Jain & Mrs. Shilpi Jain, | Demand Motice Dated | Flat on Second Floor (without roof rights), area
both at: F-69, Third Floor, Lajpat Nagar-1, 11-07-2023 measuring 57.50 Sq. Yards., L.e., 48.07 3q. Mtrs, a
Sauth Delki, Mateo, Dedhi, India - 110024 Amount Outstanding part of DDA Freehold Built-up Property Bearing

AIC No: DL/BDP/BDRPIAD00D00136 #32789005 | Mo.Axif, shustod n'the layout plen of Block-A,
i et heve hetei Chaatiiud as on 10-07-2023 Jhilmil Colony illaga Shahdara, Delhi-110095.
as a NPA on 30-06-2023 + interest + Ieg,al Eharges

11 | Mr. Rabinder Singh, Mr. Avdesh Singh & | Demand Notice Dated | A PropertyiHouse/Plot area measuring 200 sq
Mr. Rajani, All at: Plot No 22 and 23 Vatika 11-07-2023 yards comprised in Khewat No 821, Khata No 965,
Kunj, Baba Mohan Ram Mandir Bhondsi, Amount Outstanding & 966, Mustkil No 150, Killa No 19/252 (0-2), 20/1 (4-
Mohali, Punjab, India - 122102 ¥ 55 62 574/ 0), Kitta 2 Rakba 4 Kanal 2 Marla Share 60738,

0, " 2
AIC No: DLIUTMUTTMIAQ00000152 asoni00idiey; || FAUsmibaDkamaGnarial samas Tolal land]s
200 2q yards. Waka Moja Ehondsi, Tehzil Sohna,
& CO/CPC/CPOF/AQO0000331 + Interest + legal Charges | .. .. ;
Loan Accounts have been classified District Gurugram Haryana, Bounded as. East - 43
35 3 NPA on 30-06-2023 Feat Road, Wast - 43 Faal, Other's Proparty, Marth -
42 Fest, Other's Property, South -42 FeeiRoad

12 | Mr, Rahul Sardana, Mrs. Varsha & Mr. | Demand Notice Dated | One House Bearing Nagar Parishad Palwal
Aadesh Chandila, All at: H.noo 677 11-07-2023 Property Mo, B2152221, Colony Code No.
Ground Floor Face 2 Mear Omaxe Club Amount Outstanding Bi04321, Out of Mu. No. 163, Kila No. 872 [2-14),
Omexe City Palwal, Haryana, India - * 24.67.229)- Area Measurimng 110 Sq. Yards, Situated in
121102 e Mouja: Palwal, Sallagarh, Under Nagar Parishad

A/C No: HRIGGN/FRED/ADDO000BE & | + | e nn::—ﬂ?—lzgs:] Palwal, Tehsil & District: Palwal Haryana,

I'J;ZJI'LEPEI'EFIJFMI]MNM interest + lagal Lharges Bounded as: East - House of Mrs. Parmali, West -

Lo Retviibs hivs b saatisd Rasta 18 ft. Wide, North -House of vadram, South -
as a NPA on 30-06-2023 Fouse of Ramfal

13 | Mr. Rajinder Prasad & Mrs. Pushpa Devi, | Demand Notice Dated | Bullt up First Floor [Back RHS) without
both at: A-77, Deepak Vihar, Gali No 4, 13-07-2023 RoofiTerrace Rights, built on portion of property
Vikas Magar, Uttam Magar Defhi - 110059 Amount Outstanding bearing no.17, with proportionate area

7 19.47 314/- measuring 50 sq. yards (Le., 41.81 Sq. Maters) out
AIC No: E]-UDLSI'{!LSDM{IDUUWNI ;Hi_‘, 2073 of total area of 250, Sq. Yards, out of Khasra No.
Loan Accounts have been classified > 'nt“ :TH 'I ch 79010, Village Hastsal, Nawada Extension, Near
6.8 N A on- G inierest + fegal LNArgeS | poap Vihar, Om Vihar, Phase-V, Uttam Nagar, New
Delhi, 110059, Bounded as: East - Property No. 18,
West-Portion of Propery, North -Road 13 Feat,

South - Porlion of Property

14 | Mr. Satbir, Mrs. Manju, both at: | Demand Notice Daled | Khewat no. 160 Khatooni no. 266, Mustkil no. 11,
Residence Cum Office, Village Bhuapur, 11-07-2023 Killa no. 4{8-0), T(8-0), TM14{4-0), Mustkil no. 12,
Fandabad, Faridabad, Metro, Fardabad, Amount Du'mlls"l;ﬁding ~ | Kila no. Ti2(0-17), 13/2(5-0), 18M1(2-17) Kita 7
Haryana, India - 121101 * 25 92 900/- Rakba 36 kanal 14 Marla Part 4 Kanal 14 Marla,

AIC No: DL/RJPIRJPCIAO00000008 span TR | A3 Neasg 808 2q. Lards; SXusectl kg
Loan Accounts have been classified + interest + legal Charges AL S BRI SRR LY s HGk
as a NPA on 30-06-2023 Faridabad, Haryana., Bounded as; East - House of
D Karan, Wast-22 Food Rasta, Morth - House of Mr.

Fajkumar, South - Houss of Mr. Ratiram

15 | Mr. Shreepal Singh & Mrs. Geeta, both | Demand Notice Dated | Residential ivacant Plot no. 13, Block-C, area
gl: C-13, Sector-53, Gautam Buddha 11-07-2023 measuring 112.50 Sq. Meters, situated at Sector-
Magar, Noida, Uttar Pradesh- 201301 Amount Outstandi 53, MNoida, Distt. Gautam Budh Magar, UP,

b Bounded as; East - Road 12.00 Metars wida, Wast -
AIC No: DLIMTGIMTNG/ADDD000143 T 57,91,533- C20 ol A8 Souh . CAD
& DLUMTG/MTNG/AR0000387 as on 11-07-2023 ' '
Loan Accounts have been classified + interest + legal Charges
a% a NPA on 30-06-2023

16 | Mr. Suraj Singh & Mrs. Anamika Suraj | Demand MNotice Dated | Flat No. TF-ll, Third Floor with RoofiTerrace
Jingh, both at: khasra Mo. 534, Third 13-07-2023 Rights, area measuring 75 Sg. Yards (i.e., 62.T1
Floor, Rajbala Enclave, Vill-Fafrana, Amount Outstandi Sqg. Meters), Part of Khasra Number 554 min.,
Modinagar, Rajbala Enclave, Uttar * 19 59 913/- " situated at Vake Village Fafrana, Maruf Mohalla,
Pradesh, India- 201 204 i ;14]"?-2!!23 Rajbala Enclave Colony, Pargana Jalalabad,

AC No: DLIKRB/KRBH/ADDDOD0D431 + interest + legal Charges IE::;:s.h“gﬂTr:ﬂgé?ln &ﬁmsé::;t g;ﬂﬂfhaj'guﬁr

Loan Accounts have been classified . 5, Easl - Froparty of Sudhir,

a5 a NPA on 30-06-2021 Wesl -Hoad 20 ft. wide, Morh -Other's Property,
South- Other's Property

17 | Mr. Susheel Kumar & Mr. Rohan| Demand Notice Dated | Entire Built up Property bearing no. 226,
Choudhary, both at: 22603 Khanpur 11-07-2023 measuring 130 5q. Yads Out of total 250 S54q. Yards
(zaon, Delhi, Delhi. India - 110062 Amount Outstanding Part of khasra no. 438/2 situated in the extended
Mrs. Anguri Devi, 226 Khanpur Viflage, 7 72.85 855/ abadi under Lal Dora of village khanpur Tehsil

: i T ol 5
Sangam Vihar, Delhi, India - 110062 as on 10-07-2023 Hauz Khas New Delhi- 110062
AIC No: DUUTMIUTTMIADOO00008Y | 4 interest + legal Charges
Loan Accounts have been classified
as a NPA on 30-06-2023

18 | Mr. Vikas Khanna & Mrs, Asha Khanna, | Demand Notice Dated | Residential House/Villa No.21, Block-C, Part -2,
both at: B36 Shekhar Apartments Mayur 13-07-2023 Krizshna Enclave, Khasra Mo, 486, area measuring
Vihar Extension East Delhi Defhi- 110081 Amount Outstanding | 59 Sq. Yards, (ie, 50.16 Sq Metres), Village-

; Sunpura Schanpur, Pargana, Tehsil- Dadri
AIC No: DURJP/RJPC/ADODDOOT 58 . ; t !
m“immm have been classified ; :ng‘ﬁigfu';s District- Gautam Budh Magar, UP, Bounded as:,
as a NPA on 30-06-2023 East - House Mo, 28, Wes! -Rosd 18 F1L Wide, Nordh -

+ Interest + lagal Charges | o,y .30, South - Other's Plat

The above mentionad Bomawers Guaranlors are advisad (1) To collact tha ariginal natics from tha utndersigned for mose and carmplele delails and

(2} To pay the batance outstanding amaount interest and costs-etc. within &0 days from the date of notice refermed to above 1o avoed further action

undear tha SARFAES| &t

Dated : 17-08-2023, Place : Delhi Authorised Officer. HINDUJA HOUSING FINANCE LIMITED

&> GRAVITA

GRAVITA INDIA LTD.

Regd. Office : 'SAURABH', Chittora Road, Harsulia Mod,
Diggi-Malpura Road, Tehsil: Phagi, Jaipur- 303 904, Raj. (INDIA)

Phone : +91-141-2623266, 2622697 Web : www.gravitaindia.com
CIN:- L29308RJ1992PLCO0BET]

NOTICE OF 317" ANNUAL GENERAL MEETING, REMOTE

E-VOTING INFORMATION AND CLOSURE OF REGISTER OF MEMBERS
Motice is hereby given that the 31st Annual General Meeting ("AGMT) of the Members of Gravita India
Limited ("the Company") will be held on Monday, 11th September, 2023 at 01:00 P.M. {IST) through
Video Conference ("™WVC")/Other Audio-Visual Means ("OAVM") to transact the business as set out in
the Notice of the AGM dated Thursday 17th August, 2023 in compliance with the applicable provision
of Companies Act 2013 ("the Act") and Circular Nos. 14/2020, 17/2020, 20/2020, 02/2021, 21/2021,
02/2022 and 10/2022 dated 08th April, 2020; 13th April, 2020; 05th May, 2020;13th January 2021;
14th December, 2021, 05th May, 2022 and 28th December, 2022 respectively and other circulars
issuad by the Ministry of Corporate Affairs (collectively referred to as "MCA Circulars®) and Circular
Mo. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated 12th May 2020 ,SEBI/HO/CFD/
CMD2/CIR/P/2021/11 dated 15th January 2021; SEBI/HO/CFD/CMD2/CIR/P/2022/62 dated 13th
May, 2022 and SEBWHO/CFD/PoD-2/P/CIR/2023/4 dated 05th January, 2023 issued by the
Securities and Exchange Board of India {collectively referred to as "SEBI Circulars™).

Notice of the AGM and Annual Report for the financial year 2022-2023 have been sent in electronic
mode to the members whose e-mail addresses are registerad with the Company! Depository
Participants(s), unless any member has requested for a physical copy of the same. Members may
note that the notice of AGM and Annual Report for the financial year 2022-23 will also be available on
the Company’s website at www.gravitaindia.com, website of Stock exchanges i.e. BSE Limited and
Mational stock exchange of India Ltd. i.e. www.bseindia.com and www.nseindia.com respectively and
on the website of Central Depository Services of India Limited (CDSL) at www.evotingindia.com.

The register of members and Share Transfer Books of the company will remain closed from Tuesday,
05th September, 2023 to Monday, 11th September, 2023 (both days inclusive) for the purpose of
Annual General Meeting.
Pursuant to the provision of Section 108 of the Act read with Rule 20 of the Companies (Management
and Administration) Rules 2014 (as amended) and Regulation 44 of Securities Exchange Board of
India {Listing Obligations and Disclosure Requirements) Regulations, 2015, the Company is providing
e-voting facilities to its members through Central Depository Services (India) Limited ("CDS5L") in
respect of business to be transacted at the said AGM and the business may be transacted through

voting by electronic means ("remote e-voting").

In this regard, the Members are hereby further informed that:

Rajeev Ranjan Singh

Resaluticn Professicnal

IBBUIPA-00ZIP-HO0TOTI2018- 20191 2418

AFA valid upto: 06.11.2023 IBEI Reg.

address: Flat Mo. 14043, 16 Avenue, Gawr City-2, Greater Noida West,
Gautam Buddha Nagar, Uttar Pradesh - 201310

azamrubberibo@gmail.com. iporajeavsingh@gmail.com

Date: 17.08.2023
Place: NOIDA, LR

PMC FINCORP LIMITED
CIM: L27108UP1985PLCO0ES0E
Regd. Office: B-10, VIP Calony, Civil Lines, Rampur - 244301, ULP.
Corp. Office: 201 & 202, 2nd Floos, Raltan Jyotl Bullding, 18, Rajendra Place, New Delkhl-110008
Ph.: = 011- 47631025, 26, 2T; E-mail: compliancesfpmcfincorp.com
webalte: www.pmefinconp.com

NOTICE TO THE MEMBERS WITH RESPECT TO THE 38" ANNUAL GENERAL MEETING
Dear Membarn's),

NOTICE ks hereby gven that the 38th Annual General Meeting |"AGM") of the members at PMC
Fincorp Liméed Mhe Company®) will be held on Thursday Septernber 14, 2023 at 11.00 A.M,
(I5T) through Video Conferencing ("WC") or Cther Audio Visual Means ("OVAMT) fo
transaction tha business &5 sai oul In the Molice of the AN which il bs emailad to the members
ol the Company.

The Ministry of Corporate Affairs ("MCA") has, vide its drcular o, 10022 dated December 28,
2022 read together with genaral circular nos, 2002020, 2102021 and (212022 dated May 5, 2020,
Decamber 14, 2021 and May 5. 2022 respeclivaly {collactvely refamad to as "MCA Circulars™),
permitted convaning the Annual General Meeting ("AGM) due In the Year 2023 through Video
Conferancing §™E" ) or Other Audio Visuz! Means ("OAVMT), without the physical presence of the
members &t 2 common Venus, Accor@ngly, in complisnce with the spplicable provisions of the
Companias Act. 2013 ("Act”) read wilh the aforesad Circulars and Sacuritias and Exchanga
Beard aof India (Listing Oblgations and Disclosure Requirements) Reguations, 2015 ["SEBI
Listing Reguiations), the 38th AGM will be held through VC/ OAVM and the members can atiend
and participate in this AGM through VEIQAWM only,

The VC/OAVM Facility is being available by the Company from National Securities
Depository Limited ["NSDL"). The Instructions for attanding the AGM through VC/OAVM
will be provided in tha Notice of the AGM and Attandance of the member through VCJOAVM
will be counted for the purpose of reckoning the quorum under Section 103 of the
Companies &ct, 2013,

Electronic Copy of 34th AGM Notice and Annual Report for the Financial Year 2022-23.

In compliance with the MCA Clroufars and SEB| Circufar Mo, SEBIHOCFDIPoD-2PICIR/ 20254
dated January 03, 2023, the Motice of the 38th AGM along with the Annua! Report for the Financial
Year Z022-23 ("Annual Fepor!) will be sent ondy by Electronic mode o those members whose
emal address are regisierad wilth e CompanyDepasitory Parficipant. The Maobice of the 38th

f‘:i-nanci“.ep' .in

a) The remote e-voling period shall start at Friday, 08th September, 2023 at 09:00 AM. {IST) and AGM and Annual Report 2022-23 will also be availabla on the website of the Coemparny at
end at Sunday, 10th September, 2023 at 05:00 P.M, (IST) remote E-Voting shall not be allowed www.pmefincorp.com and wabsile of the slock exchange where equily shares of the Company
beyond the said date and time. During this period shareholders of the Company, holding shares are lisied le. BSE lmited al www.bseindia.com and also on the website of NSDL ai
either in physical form or in dematerialized form, as on the cut-off date i.e., Monday, 04th| [Www.evetingnsdicom = :

EEFI-’[EH'IEE.'F 23 may cast their vote Electrunicall'f. Appeal to Members fo Fteglstﬂedl.hew e-mail Il and KY'C Details: .

b} A person, whose name is recorded in the register of members or in the register of beneficial f’h‘?;fgf;'ggfmﬁ“l;ﬁh?“ sl not registered their E-mail ID are requested to get their E-Mail 1D
owners maintained by the depositories as on the cut-off date i.e. Monday, 04th September 2023 Eg : - : . :
only shall be entitled to avail the facility of remote e-voting or E-Voting at the AGM. The detailed L’:iﬁ’lﬂ’ﬁ x;lf;ﬁ’::fdggzr:ﬁ;ﬁf‘iﬂﬁt ’fé"riﬁfr‘ I‘EFEC::F‘;:?'%;“‘:‘“E

' = 5 x 1 [ -] - 1
Er;%j:ﬂmhnstm:tmn for remote E-Voting and e-voting at the AGM are contained in the Notice of oiaialmoaii:| Fretiolio: Priviis: | Iniiad by Sanding: i), o Company. BTA oh
: rz kushwahaiindusinvest.com or the Compary at

c) Any person, who acquires shares of the Company and becomes a Member of the Company after Investomelations@pmeiincom.com, The said request be accompanied with
sending of the Nofice and holds shares as on the cut-off date, may obtain the login ID and Form 1SR for KYC updation : _ _
password by sending a request at helpdesk.evoting@cdslindia.com mentioning their demat n ':ah“;ha’“ g:th Sm’“fda.m S8 TBquARTC 15 Thisher T E-mai 1D with relevant
account number/folio number, PAN, name and registered address. However, if hefshe is already 3;;;;:1& PSR CAUCpaE,
registerad with CDSL for remote E-Voting then he/she can use his/her existing User ID and — : : :
password for casling the vote In case of any gueries difficultes in registenng the &-mall address, Sharehoiders may write io RTA

= g : : atrg.Kushwahadindusinvest com orto the Compary at ;

d} Members who have not cast their vote through remote E-Voting and are present in the AGM Those physical sharehalders who have not vet submitted Form ISR, ISR-2, SH-13/5H-14 are

h.:ll
through VYC/OAVM shall be eligible to vote through E-Voting at the AGM. requested to Submit the same to RTA/Companies at earkest. Those shareholders who ar

e} Shareholders who have voted through Remote E-Voting will also be eligible to attend the ﬁlﬁﬂrﬁz Sm“;gsf;;:m ﬁ;;ﬂi’:ﬂqﬁiﬁgﬂf AAIEKTe A S SRR it
meeting. However, they will not be eligible to vote through E-Voling at the meeting. Remeote E-Vioting, E-voting at AGM and Manner of procuring loginID and password

fi  Process for those shareholders whose email addresses are not reqistered with the depositories The Company is providing the faciity of 'remate E-voling' for all Members of the Company to

g pos ¥ g oy ng y
for oblaining login credentials for E-Voting for the resolutions proposed in this notice: enable them {n cast their voles elactronically, on all resolutions mentioned in the notice of the 38th

«  For Physical shareholders- Please provide necessary details like Folio No., Name of f'gﬂ:fg:'}?:ﬁi?? [T’:,".EME::J?_,:E}F?EP 2:;%?.10["?,:?;2&:rﬁfﬂ:;?:s.:gfhg';ﬁ::ﬁg
shareholder, scanned copy of the share certificate (front and back), PAN (self-attested scanned Depository Limnad {NSDL, for prawiding the E-voting facility 1o the mambers of the Company,
copy of PAN card), AADHAR (self-attested scanned copy of Aadhar Card) by email to i.e. The instructions far a-waling by membears hodding shares in physical form, dematerialized form
shyam_kumar@kfintech.com and get the same registered. and those members wha have not registenad thalr email ids will be provided in the Nabice of the

+  ForD holders- Pl t il i ile no. with t AGH
[}g:: ﬂsﬁ?r?rtpzl:t?crlﬂp aﬁl?[ﬂl‘llr:‘ﬁ Sasi Mpdele ol giTail & Thebi ne. wilh Jour respadive Shareholders whosa Email IDs are already registered with the CompanyDepository, are

LR - B . g requestad o fallow the Instruchans for e-voling as will be provided in the Molice of the AGSM,

»  For Individual Demat shareholders- Please update your email id & mobile no. with your Sharehalders whosa Email 1Ds are not regestarad with the Company | Depasitory Parlicipant are
respective Depository Participant (DP) which is mandatory while E-Voling & joining virtual requested to follow below procass for procunng User |0 and Password for E-Voting:
meetings through Depository. Al In casedmaras ;:er:e:_rli in m-ﬁm r;ﬂ;d& tph:dﬁia ﬁu::-ﬁdpi F':'-::[Jil:u |Jf'¢:-1 ; Mtaen;E af sha:rlehuh'e;

: : 5 . L sSCarman copy SNang Cennca TOEL & i SEN-gllBs scamnnad copy

g) The company/RTA shall co-ordinate with CDSL and provide the login credentials to the above PAN card). AADHAAR (sall-altestad scannad copy of Aadhar Card) by email to Indus
mentioned shareholders. Partiolio Private Limiled (RTA) at rs kushwahaflindusinvest.com

h) For any grievances pertaining to the E-Voting facility, the members may visit FAQ's section and Bl Incase shares are held in demat mode please provide sign DJIJEIDT request letier mentioned
E-Voting manual available at www.evotingindia.com, under help section or write an email to DPI[;::E:II.ID. “g”:le‘?“i'fﬁmﬂd_mf'ﬁfﬂfﬁ’f “Iardf‘ad:ﬂﬂrcaf_d'z”??“‘Efﬂd““’*ﬁ proof by
helpdesk evoting@cdslindia.com or call 1800225533 or contact Mr. Rakesh Dalvi, Sr. Manager, | | mrji:'j'ﬁ porbaa fﬂ;ﬂﬂ“r-ﬁu;i 13:‘;2“:‘“? ;ﬁ:‘ﬁ;‘ﬂ;m —

0 - - 0 0 - a 5 i - . i

(CDSL) Central Depository Services (India) Limited, A Wing, 25th Floor, Marathon Futurex, o anﬂpaﬁ:ﬁﬂ hw,wi,".,g e dataie n,Hnﬁg,,gdinpmm Byor (8] Emammaﬁ.ﬁ
MEI[EIHEH M|” Cﬂl"ﬁﬂﬂu I'IdE. N M JDShi MEJ’Q, LEWEI‘ PEI‘E' {EaEl}: MI.II!‘I'IbEli -11-'|:|1:|E|1 3- ) The Rﬂﬂ'ﬂ'ﬂl’ Df Membﬁs and Sham Trans{er Bm :ﬂ' u-IE-' Cmman!ll will mmaiﬁ C!’:ﬁﬂd fr'um
By order of the Board of Directors Friday, September (8, 2022 fo September 14, 2023 (both days Inclusive) for the 38th Annual

| Westing,
For Gravita India Limited General Mesting By Order of the Board of Dirsctors
& 2 Sd/- FOR PMC FINCORP LIMITED
) ompany secretary Sdi-
Place: Jaipur & Compliance Officer Date : August 17, 2023 iimaan s:ﬁ:ﬂ
Date: 17th August, 2023 FCS:-9984 Flace : Hew Delhi F;' rL..— M"?g
New Delhi
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"IMPORTANT"

THIS I5 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR
OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA.

INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE STOCK EXCHANGES IN COMPLIANCE WITH CHAPTER Il OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED.

PUBLIC ANNOUNCEMENT

@ Zaggle

ZAGGLE PREPAID OCEAN SERVICES LIMITED

The Company was incorporated as ‘Zaggle Prepaid Ocean Services Private Limited' at Hyderabad as a private limited company under the Companies Act, 1956, pursuant to a certificate of incorporation dated June
2, 2011 issued by the Registrar of Companies, Andhra Pradesh at Hyderabad. Subsaquently, the Company was converled into a public limited company under the Companiss Act, 2013, pursuant 1o a special
resodulion passed by the Shareholdars at the EGM held on August 22, 2022 and consegquantly, the name of the Company was changed to 'Zaggle Prapaid Ocean Services Limited' and a fresh certificate of

copy, itis not pOSS|bIe to verlfy its contents The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

(Please scan this QR
code to view the DRHFP)

AEAE T husl (i AAhUT, 8 (Goetl UG v AR
HUAT ARt W, (WUT) -46T9ST)/2023
At Hiwg 77 (TFEY)/2022 A GG
HIT AMFFE, 2013 T GRT 230, 231 qAT 232 6 AHA |
3R

riminal Courts, Lud

ENE]
complaint-Tso Negotiable Instrument AC
In The Court Of Ms. Lovepreet
Kaur Swaich Judicial
Magistrate1st Class Ludhiana

Axis Bank o ) . . inconporation dated September 13, 2022 was issued by the Registrar of Companies, Telangana at Hyderabad (the "RoG"). For details of the change in the name and the registered office of the Company, see
ST e U8 o1gs yrgae fafies (3raer shul), Ysiiehd shrierd 1984 T, Tedl] Histary and Cerfain Corporate Matters”on page 161 of the Draft Red Heming Prospecius dated December 19, 2022, ("DRHP)
V/s R 16, Uisd TS, favamd TR, weew, fEeeii-110032, SHEA BRH, 21 IR RS Registered Office: 301, Il Floor, CSR Estate, Plot No.B, Sector 1, HUDA Techno Enclave, Madhapur Main Road, Hyderabad, Rangareddi - 500 081, Telangana, India; Telephone: +81 40 2311 9048

Corporate Office: Unit no, 602 and 803, 6" Floor, Hyde Park, Opposite Ansa Indusirial Estate, Sakl Vihar Road, Andher Easl, Mumbal - 400 072, Maharashira, India; Telephone: +91 22 4879 4879

Balveer Singh 3, : durnbal - 400G , :
Contact Person: Hari Priya, Company Secreary and Compliance Officer, Telephona: +91 40 2311 9045; E-mail: haripriya.singhi@zaggle.in, Website: www.zaggle.in

CNR NO: PBLD03-021474-2020

i TR, fooetl 110092 & YMRE TR AR gree fafes (3
HUAT), Usiihd &A™ 25-T/11, favamd TR, weew, fSoei-110032 & @

COMA/ 4807/2020 T ¥ A § Corporate [dentity Number: U65393T G201 1PLCOT4735
Notice To: 1. Balveer Singh R/o ; ; 0 1
House No 129, Village Jagmal | |aat Staray 2013 ST 8 230 F 252 % T ST Ao A1 AL NOTICE TO INVESTORS (“NOTICE”)

Wali, Tehsil Dabwali, District
Sirsa, Haryana 125201

2. Pardeep Singh S/o Balveer
Singh R/o House No 29, Village
Jagmal Wali, Tehsil Dabwali,
District Sirsa, Haryana 125201

In above titled case, the defendant (s)/
respondent(s) could not be served. It is
ordered that defendant (s)/ respondent
(s) should appear in person or through
counsel on 17-09-2023 at 10:00 a.m.
for details logon to:
https://highcourtchd.gov.in/?trs=dist
rict_notice&district=ludhiana

JMIC Ludhiana

IMITIAL PUBLIC OFFER OF UP TO [«] EQUITY SHARES BEARING FACE VALUE OF ¥1 EACH ("EQUITY SHARES™) OF ZAGGLE PREPAID OCEAN SERVICES LIMITED (THE "COMPANY™ OR THE
“COMPANY™ OR THE "ISSUER") FOR CASH AT A PRICE OF ¥[«] PER EQUITY SHARE (INCLUDING A PREMIUM OF ¥[«] PER EQUITY SHARE) (THE “OFFER PRICE") AGGREGATING UP TO ¥[=]
MILLION (THE “OFFER") COMPRISING A FRESH ISSUE OF UP TO [«] EQUITY SHARES BY THE COMPANY AGGREGATING UP TO ¥4,%00 MILLION {THE “FRESH ISSUE") AND AN OFFER FOR
SALE OF UP TO 10,526,316 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION (THE “OFFER FOR SALE"), COMPRISING UP TO 1,528 677 EQUITY SHARES AGGREGATING UP TO ¥[=]
MILLION BY RAJ P NARAYANAM AND UP TO 1,529,677 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY AVINASH RAMESH GODKHINDI (TOGETHER REFERRED TO AS THE
“PROMOTER SELLING SHAREHOLDERS™), UP TO 2,830,439 EQUITY SHARES AGGREGATING UP TO ¥{«] MILLION BY VENTUREAST PROACTIVE FUND LLC, UP TO 2,045,026 EQUITY SHARES
AGGREGATING UP TO ¥[«] MILLION BY GKFF VENTURES, UP TO 538,557 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY VENTUREAST SEDCO PROACTIVE FUND LLC ANDUPTO
118,040 EQUITY SHARES AGGREGATING UP TO ] MILLION BY VENTUREAST TRUSTEE COMPANY PRIVATE LIMITED (ACTING ON BEHALF OF VENTUREAST PROACTIVE FUND)
(COLLECTIVELY REFERRED TO AS THE “INVESTOR SELLING SHAREHOLDERS"), UP TO 1,765,540 EQUITY SHARES AGGREGATING UP TO 3[«] MILLION BY ZUZU SOFTWARE SERVICES
PRIVATE LIMITED (REFERRED TO AS THE “CORPORATE SELLING SHAREHOLDER"), UP TO 91,800 EQUITY SHARES AGGREGATING UP TO Z[«] MILLION BY KOTESWARA RAC MEDURI AND
UF TO 76,500 EQUITY SHARES AGGREGATING UP TO Z[«] MILLION BY MALVIKAPODDAR (COLLECTIVELY REFERRED TO AS THE “INDIVIDUAL SELLING SHAREHOLDERS" AND TOGETHER
WITH THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING SHAREHOLDERS AND CORPORATE SELLING SHAREHOLDER ARE REFERRED TO AS THE “SELLING
SHAREHOLDERS", AND SUCH EQUITY SHARES CUMULATIVELY OFFERED BY THE SELLING SHAREHOLDERS, THE “OFFERED SHARES")

Potential bidders may note the following:

Trfereht T gamT
oAt T, 2013 1 URT 230 W 232 & d8d e e TS dES UEde
faftiee (e ) o T T TR REds e fafies (srmaRd )
% FHHH ! AT Rl HS Sd 8T, 30.06.2023 R A TANS FHR W (Aifaehrehd
% TSdlhe) BRI Iqd foRal T iR 07.07.2023 i Yas R T 5@ Aifew
! T off }IR 3T o ARt W, WA Ui e fafdr siftreRvor i |, VI,
¢ feoelt o |HeT 21.09.2023 1 AT & foe fea &t T T
39Yh o Afeeht <Al THLA A1 foliel 37 & =g fohelt ot =aft ot afehierd
S o SiframIsll @l 3ok A Sfeaifed Ud WY, 3% AT 3% dehid
TEARA, 39 X A IR qdT F T 37k TS D! Teh AT 39 ThR T
qifch Afehrehal hu-l o ARIGHIA T I hu-l ATkl hl AT h
FuiRa fafer @ sifereraa ) fe7 T8l T 9g= ST | STei 98 St huHl i
1 foRiY 31 =edr §, fRiY & STeR a1 S shuAl &) Jifaent & oy #

- 5| g The Company, in consuftation with the BRLMz, has undertakan the Pre-IPO Placement of 4,431,215 Equity Shares at an issua price of 2164 per Equity Share (inchuding a premium of %163 par Equity Share) for
riminal Courts, Ludaniana g G]Z;T?f T Qj; [ & W g ;1‘26[ la; i an amount aggregating o ¥ 730,00 million, by way of a private placement in accordance with Section 42, 62 of the Companies Act, 2013 read with Companies (Prospecius and Allotment of Securities) Rules,
N The Court O Ms. Shweta Dass - e 1 T HfT 3 gogh e 1 sreewent R fEiRd g & ) 2014 and Companies (Share Capital and Debentures) Rule, 2014, each as amended,
Judicial Magistrate- 1st Class, Ludhiana T Y] HIE S The Pre-IPO Placement has been undertaken pursuant o the approval of the Board and Shareholders in their meeting held on August 10, 2023 and August 11, 2023, respectively
CNR NO: PBLD03-046990-2021 Tl : T * Sk :
Peshi: 23-08-2023 N 4 The Company has allotted Equity Shares in the Pre-1PO Placemeant pursuant 1o the rasolution passed by the Board in its meeting held on August 16, 2023, in the mannar as sel forth balow:
COMA/ 15257/2021 frfeiiaa & Aream : : _ .
[pubication nofice for proclamation under section ./ Date of allotment Number of Equity Shares alloted Issue price per Equity Share (2] | Total consideration (£ in million) Mame of the allottes
82CRPC 30mp|alnt R/V; SeSC 138 C;l; N.IACT TS AR August 16, 2023 1,829,269 300.00 Ashish Rameshchandra Kacholia
r in '
o9 e\(/as ) RUEEERIEI 1,829,269 300,00 Bengal Finance & Investment Pvi. Lid,
Hira Lal Dhawan i g A 579,268 164.00 95,00 Himanshi Kela
Notice To: 1. Hira La Dhawan C/o M/s T« T foee -205 (TETSITF), 132‘{:256 o, AT - 11 91 461 15.00 Absoluie Retuns Scheme
D. J Creation By Dhawan’s # H-16/87, feieR : 17.08.2023 feeett-110048 : -
Main Tank Road, Karol Bagh, New | B0 978 10.00 Vikaza India EIF | Fund — Incuba Global Opporfunities
Delhi 110005 \_:ﬂ 60,976 10,00 Acintyo Imvestment Fund PCC - Cell1
Whereas it has been proved to the 93—
satisfcation of this court that you, the Total 4,451,219 730.00

A99 39l HI9 SHhifdcs Uisde fofdcs
Yoiipd dRITe 118, JUBYS, Hbre SU fAfesT 7,
cferera Arf, 95 fdeen—110001 # Rerd RIe vee =awy &7 #
FRa @ oy sfa o eifafe 3g o

(RNT fearferaras iR orenermEEar A€ (efuRe afpal & fog
fearem gamm ufban) fAffem, 2016 & fAffgw 36¢(1) & dsa

above named accused above named
cannot be served in the ordinary way of
service. Hence this proclamation under
section 82 CRPC is hereby issued against
you with a direction that you should appear
personally before this court on 23-08-2023
at 10:00 a.m. or within 30 days from the
date of publication of this proclamation.
Take notice that, in case of default on your

The abovementioned alloftess are not, in any manner, connected with the Company, the Promaoters, the Promoter GGroup, the Directors, the Key Managenal Personnel, the Subsidiary [1.e., Zaggie Technoimgies
Limifed} and their respective direclors and key managerial personnel. As on date, the Company does not have any group companses (as defined in the Securities and Exchange Board of India (kssue of Capital
and Disclosure Requirements) Regulations, 2018, as amended.

This advertizsernent iz issued in accordance with SEBI's cormespondence dated July 4, 2023

BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER

part to appear as directed above the above = f_l % 1 ’b\

said case will be heard and determined as EIGIUCEC] d ICICI Sacurities _,;5 = E’Q u l rU 5 I IFI' SECURITIES JM FINANCIAL KFINTECH
per law, in your absence. given under my 1. [ O /TemETT /TAterdl o @ WY | Sad 34 H1e sbiacs Mizde farics pp——r— : S pones ——r— e ; pe—pre

hand and the seal of the court . for details Gigive deen bl EOTSTT: U45201DL2006PTC147058 ICICI Securities Limited Equirus Capital Private Limited lIFL Securities Limited JM Financial Limited KFin Technologies Limited

logon to: https://highcourtchd.gov.in/?trs=
district _notice&district=ludhiana
JMIC Ludhiana

ICIC! Venture House, Appasaheh
Maratha Marg, Prabhadevi
Mumbai - 400 025

Maharashira, India

Telephone: + 51 22 6807 7100

107 Floor, IIFL Centre

Kamala City, Senapati Bapat Marg
Lower Parel [West)

Murmbai - 400 013

Maharashtea, Imdia

12" Floor, C Wing, Marathon Futurex
M M Joshi Marg, Lower Paral
Murnbai - 400 013

Maharashtra, India,

Telephone: +81 22 4332 0738

T Floor, Crergy, Appasaheb Marathe
Marg, Prabhadavi, Mumbai - 400 025
Maharashira, India

Telephone; +81 22 6630 3030
E-mail: zaggle.ipodjmil.com

{formerly known as KFin
Technologies Private Limited)
Selanium, Tower-B, Plot 31 and 32,
Financial District, Manakramguda,
Serilingampally, Hyderabad,

Tolipa Al @1 U118, JUHUH, TG ST
fafee 7,

efeerd A1, 7% faeei—110001

Uolge 39 $hrSd TI8cd, WaeX 80, BNIGHIS,

gNATI—121002

2, qollpd PIITed BT Ul

3. | d9¥IgS BT PIRUeh: v msslcrtmnibe it it E-rmail: E-mail: zaggle.ipof@equirus.com Telephone: +31 22 4646 4723 Website: www jmfl.com Rangareddi - 500 032
AT Wt e 374 ) W 4. | 99 WM @l ARy oigl Abie | Noee el M 8Iscy, §dek 80, BYIGNIS, Zaggle.ipoiicicisecuniies.com Website: www equirus.com E-mail: zaggle.ipoi@#cap.com Investor grievance a-mail: Telangana, India
ST, 2013 &R FAF % W 41) rae qufrar Rerd & BRATT—121002 Website: www.icicisecurities com Investor grievance e-mail: Website: waw iificap.com grievance.ibdi@jmfl.com Telephone: +91 40 6716 2222
(e & form siferge) ﬁ"’"f_”‘ 2014, 5. 3@1 ScaTaT/Jad B XA | Rl W URAT—arel e SIged, e Investor grievance e-mail: investorsgrievance@equins. com Investar grievance e-mail: Caontact person: Praches Dhuri E-mail: zaggie ipe@kfintach.com
1 RelER ¢ T :' i # F’“I I‘i!{r T "J”:';: 80,%¥ISTETE, ERATUT—121002 customercare@icicisecurities.com | Contact person: Malay Shah ig.ib@iiflcap.com SEBI registration no.: Wabsite: www kfintach.com
[;:_.l?‘f v of 4”"“"::'*[::%'::1 tl. ik ,;":: Falie 6. | MU a0 a9 H 99 T H&F fager cirp.ansalcrown@gmail.com W $%T & Contact person: Harsh Thakkar/ SEEI registration no.: INMO0D011286 | Contact person: Pawan Jain/ IMMOOD0 10361 Investor grievance e-mail:
= e e e e e W/Waﬁ 1 Gﬁ? Tl | RTAFT ST b ¢ | Sumit Singh Shinsh Chakalge einward.ris@kfintech.com
I T S A A 200§ M 7. | BHAIRAT /BHIRT &l AT - SEBI registration no.: SEBI registration no.: Contact person: M Mural Krishna
X A | = E WO g S TR F S al a6 B IdH  SUeel [dXi | fawegd ﬁ’cNUT cirp.ansalcrown@gmail.com W INMOCO011179 INMDOOO 10240 SEBI ragistration no.: INRDDODOOZZ 1
i 0 4 TaRA /el R T e faaRor (rgepferal & W), Rl | S gRT AT o W B | i _ _ : :
7 Wiy & “}K o SR g W & S AR, B A, Wb B G B S All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP.
Fefirer =i, Tpeene e ﬂit:;fls--' e e m UISINED ﬁf?ﬂ# wfed aifes For ZAGGLE PREPAID OCEAN SERVICES LIMITED
WA W e | e, e & Jgl U &
T T T WA W I § e A 9. | WRear @1 9N 25Q)T@) & ded | |WIAd AT AAed b fol Ul AMes CnDlialkof e Poir of Dlraclsnlg
e et . v 04 s R T e ® g o 7 | cipansalcrown@gailcom . aw Place: Hyderabad Hri Priya
i A o) v avETe A A i A TR T e e B 0109202 Date: August 17, 2023 Company Secretary and Compliance Officer
3 u;ﬂlﬁ!ﬂ W T g TR A TR A ' it P o : : ; s : = = - — ;
e T T A T ST 108, W ( . ZAGGLE PREPAID OCEAN SERVICES LIMITED i5 proposing, subject to applicable statutory and requlatory requirements, recaipt of requisite approvals, market conditions and ather considerabions, 1o make
E-n T W T, gﬁm—ur 1 2901R . %“g@*xﬁ'ﬁg%‘g' @1 SIH | 11.09.2023 an inifial public offer of its Equity Sharas and has filed the DRHP with SEBI on Dacembar 20, 2022. The DRHP is available on the websita of SEBI at www.sabi.gov.in, the websites of the Stock Exchanges ie.,
ey Ty & fifm &1 T & . — BSE and M3E at www.bseindia.com and waw.nseindia.com, respeciively, and as well a3 on the websites of the BRLMs, i.e., ICIC] Securties Limited, Equirus Capital Private Limited, IFL Securifies Limited and
&, TR A A E *H A A ks 2{; g%;%ﬁ@w SRR ST 9 | 16.00:2023 JM Financial Limited atwww.icicisecurities.com, www.equirus.com, www.iificap.com and www.jmil.com, respectively. Investors should note that investment in equity shares involves a high degrae of risk and for
i ATl wiE o mRe e A oA : . . : details ralating to such risk, plaase sae the section entithed “Rizk Factars” on page 26 of the DRHP. Potantial investors shauld not rely on the DRHP filed with SEBI| for making any investmant decision.
Eﬂ'd-:’lﬂ R 1 e = 13 | SARE O DX B fefw  Hlshal cirp.ansalcrown@gmail.com e ¢ ; ; i o il o i ; 5 |
S 7 kR 8 s wETE. MR T IS The Equity Shares have nof been and wllll not be registered under the UL, huurltu_as Act of 1‘:'33.3. as amended { Seuurlhes Act”) or any state securilies laws in the UI'IItE.I.'.I States, and unless so registered,
eFrTT— 120060 # TREER W T 5 6 may not be offerad or sold within the United States except pursuant to an examplion from, or in a transaction not subject to, the ragistration requirements of the Securities Act and in accordance with any
S Fefs o o i e # | oY g Al _W BAR SrifdTef applicable U.5. state securities laws. Accordingly, the Equity Shares are being offered and sold cutside the United States in offshore fransaclions in compliance with Regulation 5 under the Securities Act and
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THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNCUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR
OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES, NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA.

INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE STOCK EXCHANGES IN COMPLIANCE WITH CHAPTER Il OF THE SECURITIES
AND EXCHANGE BOARD OF INDIA {ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED.

PUBLIC ANNOUNCEMENT

@ Zaggle

ZAGGLE PREPAID OCEAN SERVICES LIMITED

The Company was incorporated as ‘Zaggle Prepaid Ocean Services Private Limited' at Hyderabad &s a private limited company under the Companess Act, 1956, pursuant to a certificate of incorporation dated June
2, 2011 issued by the Registrar of Companies, Andhra Pradesh at Hyderabad. Subsaquently, the Company was convarted inte a public limited company under the Companies Act, 2013, pursuant o a spacial
resciution passed by the Shareholders at the EGM held on August 22, 2022 and consequently, the name of the Company was changed io 'Zaggle Prepaid Ocean Services Limited’ and a fresh certificate of

“"IMPORTANT"™
VVINIIST Ccare IS 1akern prior toOo accepiarice or aadadvertising

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

[Please scan this UR
code to view the DRHE)

HAA T chy«dl e 3Tkl dg (qedl Ul b THY
HUAT ATereRT . (WUT) 4689 )/2023
@, Hiug 77 (TFEY)/2022 A GG
HIT AMFFE, 2013 T GRT 230, 231 AT 232 6 AHA |
3R

In The Court Of Ms Lovepreet
Kaur Swaich Judicial
Magistrate1st Class Ludhiana

Axis Bank o ) _ . incorporation dated September 13, 2022 was issued by the Registrar of Companies, Telangana at Hyderabad (the “RoC"). For details of the change in the name and the registered office of the Company, see
aEeied fie ve arEe rde fafide (sraeh shaHl), dsiihd e 1984 T, Tl ‘Histary and Cartain Corparate Matters”on page 161 of the Draft Red Harring Prospactus dated December 19, 2022 {"DRHP)
Vis R 16, Uied s, favard TR, wWeew, fEeeii-110032, THEA BRA, 21 IR RS Registered Office: 301, [Il Floor, CSR Estate, Plot No 8, Sector 1, HUDA Techno Enclave, Madhapur Main Road, Hyderabad, Rangareddi - 500 081, Telangana, India; Telephone: +31 40 2311 9048

Corporate Office: Unit no. 602 and 603, 6 Floor, Hyde Park, Opposite Anza Indusirial Estate, Saki \ihar Road, Andheri East, Mumbai - 400 072, Maharashfra, India; Telephone: +31 22 4879 4879

Balveer Singh
Contact Person: Harl Priva, Company Secrefary and Compliance Oificer; Telephone; +591 40 2311 9304%; E-mail: haripnya.singhizaggle.in; Website: www.zaggle.in

CNR NO: PBLD03-021474-2020

scfeh IR, foeedt -110092 & @fen IR RERS ugde fafies (3
HUAT), Yelihd @R 25-T/11, favad TR, My, fooefi-110032 & 4

COMA/ 4807/2020 e ¥ O Corporate Identity Number: UG5394TG2011PLCOT4TIS
Notice To: 1. Balveer Singh R/o : . - "
House No 129, Village Jagmal | |aat S1aay 2013 ST SR 230 § 232 % T ST A A AL NOTICE TO INVESTORS (“NOTICE”)

Wali, Tehsil Dabwali, District
Sirsa, Haryana 125201

2. Pardeep Singh S/o Balveer
Singh R/o House No 29, Village
Jagmal Wali, Tehsil Dabwali,
District Sirsa, Haryana 125201

In above titled case, the defendant (s)/
respondent(s) could not be served. It is
ordered that defendant (s)/ respondent
(s) should appear in person or through
counsel on 17-09-2023 at 10:00 a.m.
for details logon to:
https://highcourtchd.gov.in/?trs=dist
rict_notice&district=ludhiana

JMIC Ludhiana

INITIAL PUBLIC OFFER OF UP TO [«] EQUITY SHARES BEARING FACE VALUE OF ¥1 EACH ("EQUITY SHARES”) OF ZAGGLE PREPAID OCEAN SERVICES LIMITED (THE "COMPANY" OR THE
“COMPANY™ OR THE "ISSUER") FOR CASH AT A PRICE OF ¥[«] PER EQUITY SHARE (INCLUDING A PREMIUM OF *[«] PER EQUITY SHARE) (THE “"OFFER PRICE") AGGREGATING UP TO T[]
MILLION {THE "OFFER") COMPRISING A FRESH ISSUE OF UP TO [«] EQUITY SHARES BY THE COMPANY AGGREGATING UP TO 74,200 MILLION {THE "FRESH ISSUE") AND AN OFFER FOR
SALE OF UP TO 10,526,316 EQUITY SHARES AGGREGATING UP TO Z[«] MILLION (THE "OFFER FOR SALE"), COMPRISING UP TO 1,529 67T EQUITY SHARES AGGREGATING UP TO [e]
MILLION BY RAJ P NARAYANAM AND UP TO 1,529,677 EQUITY SHARES AGGREGATING UP TO %[«] MILLION BY AVINASH RAMESH GODKHINDI (TOGETHER REFERRED TO AS THE
“PROMOTER SELLING SHAREHOLDERS™), UP TO 2,830,493 EQUITY SHARES AGGREGATING UP TO T[] MILLION BY VENTUREAST PROACTIVE FUND LLC, UP TO 2,046,026 EQUITY SHARES
AGGREGATING UP TO [«] MILLION BY GKFF YENTURES, UP TO 338,557 EQUITY SHARES AGGREGATING UP TO T[] MILLION BY VENTUREAST SEDCO PROACTIVE FUND LLC AND UPTO
118,040 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY VENTUREAST TRUSTEE COMPANY PRIVATE LIMITED (ACTING ON BEHALF OF VENTUREAST PROACTIVE FUND)
(COLLECTIVELY REFERRED TO AS THE “INVESTOR SELLING SHAREHOLDERS"), UP TO 1,765,540 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY ZUZU SOFTWARE SERVICES
PRIVATE LIMITED (REFERRED TO A5 THE “CORPORATE SELLING SHAREHOLDER"), UP TO 91,800 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY KOTESWARA RAO MEDURIAND
UP TO 76,500 EQUITY SHARES AGGREGATING UP TO ¥#] MILLION BY MALVIKA PODDAR (COLLECTIVELY REFERRED TO AS THE “INDIVIDUAL SELLING SHAREHOLDERS" AND TOGETHER
WITH THE PROMOTER SELLING SHAREHOLDERS, INVESTOR SELLING SHAREHOLDERS AND CORPORATE SELLING SHAREHOLDER ARE REFERRED TO AS THE “SELLING
SHAREHOLDERS", AND SUCH EQUITY SHARES CUMULATIVELY OFFERED BY THE SELLING SHAREHOLDERS, THE “OFFERED SHARES")

Potential bidders may note the following

Fifereht T FeAT
Ul fafEE, 2013 URT 230 ¥ 232 % ded STEdUd fie e WEE YR
fafies (3Tae ST o A IARTE TR RIS ygde fafies (maRkdr swr)
o FHHE <l TSI bl H <d Y, 30.06.2023 1 & TS FHAR T (
% TSdlhe) BRI Iqd foRaT T 3R 07.07.2023 i Yias R T 5@ Hifeq
! T off RTR 3T o ARt W, WA Ui e fafér siftrerwor i |, VI,
¢ fecett % Tuer 21.09.2023 i GAAE & fAw fod ot T T
39Yh o Afeeht <Al THLA A1 foliel 39 & =g fohedlt ot =aft ot afehiera
St o SifrapIall &l 3o A Sfeafed ud W, 3% AT 3% dhid
TEARA, 39 T A IR qqT F T 37k TS D! Teh AT 39 ThR T
difch AfehTehal ha-l o ARITHIA qoh It hu-l ATkl i GAATS h
FuiRa fafer @ sifereraw ) fo7 geet T 9g= ST | STef 98 St sl i
1 foRiY &3 =edr §, fRie & STeR 1 S shuAl &) Jifeent o oy #

A e The Company, in consultation with the BRLMs, has undertaken the Pre-IPO Placernent of 4,451,219 Equity Shares at an issue price of 3 164 per Equity Share (including & premium of %163 per Equity Share) for
riminal Courts, ENRE] e G";E"a FI T 9 Qj; LA & W T g il 'a; ki an amount aggragating to ¥ 730.00 milion, by way of a private placement in accordanca with Section 42, 62 of the Companies Act, 2013 read with Companies [Prospecius and Allobment of Securities) Rules,
R-The COUT OF Ms. Shweta Dass - AT h1 Tk i §0F Fogeh <AfeRt ot arefieanat g feifa geer & o] 2014 and Companies (Share Capital and Dabentures) Rule, 2014, sach as amended.
Judlcgl\ll\R/la’\gjgcl)s_trgtBel:S Sg%’:ggé'éf‘zd&'?”a T AT L S The Pre-IPO Placement has been undertaken pursuant to the approval of the Board and Shareholders in theirmeeting held on August 10, 2023 and August 11, 2023, respectively
Peshi: 23-08-2023 RUEEREE | The Company has aliotted Equity Shares in the Pre-IPO Placement pursuant to the resolution passed by the Board in its meeting held on Awgust 16, 2023, in the manner as set forth below:
COMA/ 15257/2021 frfafed & wrem | : : . e
|oublication notice for prociamation under section =/ Dateofallotment | Number of Equity Shares alloted Issue price per Equity Share (¥) | Total consideration (¥ in million) Name of the allottes
B2 CRPC Somplaint R/V; SeSC 138 C;ZN-' ACT TR FIW August 16, 2023 1,829,269 300.00 Ashish Rameshchandsa Kacholia
agpre\?s ng FifeehTeRaialt & 1,829 269 300.00 Bengal Finance & Investment Pvi. Lid.
Hira Lal Dhawan T gs A 579,268 164.00 2 %5.00 _"Hiumnsr-l-:ela
Notice To: 1. Hira La Dhawan Clo M/s| |5 : 7€ facwd $-205 (TSASIUE), T Fam, 9 - 11 51 461 15,00 Absolute Retums Scheme
D. J Creation By Dhawan’s # H-16/87, e ¢ 17.08.2023 faeeil-110048 : -
Main Tank Roag, Karol Bagh, New T | B0.976 10.00 Vikasa India EIF I Fund = Incube Global Opporiunities
Delhi 110005 = 80,976 10.00 Acinbyo Investment Fund PCC = Cell 1
Whereas it has been proved to the 93—
satisfcation of this court that you, the Total 4,451,219 730.00

A99 39T HI9 SHifdcs Uigde fofics
Golipd PRI 118, JUBYH, UHE S0 fafeeT 7,
e art, 18 fieeii—110001 # Rerd Rue tee a9 &9 #
FRG @ fog ofy @t eifafs 3g s

(e fRarferaras iR FvRieFmRmar A€ (Plake afeal @ forg
fearem gamm ufean) faffem, 2016 & faffgw 36¢(1) @& dsa

above named accused above named
cannot be served in the ordinary way of
service. Hence this proclamation under
section 82 CRPC is hereby issued against
you with a direction that you should appear
personally before this court on 23-08-2023
at 10:00 a.m. or within 30 days from the
date of publication of this proclamation.
Take notice that, in case of default on your

The abevementioned alloltees are not, in any mannar, connectad with the Company, the Promaters, the Promater Group, the Directors, the Key Managerial Persannel, the Subsidiary L&, Zagole Technologies
Limifed) and their respective diractors and key managerial personnil. As on date, the Company does not have any group companées (as defined in the Securiiies and Exchange Board of india (lssue of Capital
and Disciosure Requirements) Regulabons, A8, as amended

This advertisement is issued in accordancewith SEBI's cormespondence dated July 4, 2023,
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part to appear as directed above the above k T P - @

said case will be heard and determined as T Taaeor &fﬂlﬂf Securities E‘a UIrus IIFL securiTIES ‘ JM FINANCIAL .& KFINTECH
per law, in your absence. given under my 1. [ U9 /8IS0 /TelUadl -, & <1 | HAeid SieIcl shIS+ gwbliacs Higac [oics S E— : . — - . - . - —

hand and the seal of the court . for details S e e ATETT: U45201DL2006PTC147058 ICICI Securities Limited Equirus Capital Private Limited IIFL Securities Limited JM Financial Limited KFin Technologies Limited

logon to: https://highcourtchd.gov.in/?trs=
district _notice&district=ludhiana
JMIC Ludhiana

10" Floor, IIFL Cantre

Kamala Cily, Senapsti Bapat Marg
Lower Parel [(West)

Murmibal - 400 013

Maharashtra. Indiz

Telephone: +91 22 4646 4728
E-mail: zaggle.ipo@@sflcap.com
Website: www iificap com
Investor grievance a-mail:
ig.ibiidflesp.com

ICICI Venture House, Appasaheb
Marathe Marg, Prabhadevi
Mumbai - 400 025

Maharashira, India

Telephone: + 31 22 6807 7100
E-miail:

zaggle ipo@icicisecunties com
Wabsite: www icicisecurities com
Investor grievance e-mail:
customercarei@icicisecunties.com

12" Floor, C Wing, Marathon Futurex
M M Joshi Marg, Lower Pared
Mumbai - 400 013

Maharashtra, India,

Telephone: 431 22 4332 0736
E-mail: zaggle.ipof@equirus.com
Website: www.equirus.com
Investor grievance e-mail:
investorsgrievancedequines. oom
Contact person: Malay Shah

7" Floor, Cnargy, Appasaheb Maratho
Marg, Prabhadevi, Mumiai - 400 025
Maharashira, India

Telephone: +91 22 G520 3030
E-mail: zagole ipo@imd com
Website: www jmifl.com

Investor grievance e-mail.
grievance ibd@jmfl.com

Contact parson: Praches Dhuri
SEBl registrafion no.:

(fermerly known as KFin
Technolegies Private Limited)
selenium, Tower-B, Fiot 31 and 32,
Financial District, Nanakramguda,
serilingampally, Hyderabad,
Rangareddi - 500 032

Telangana, India

Telaphone: +91 40 5716 2222
E-mail: zaggle ipo@kiintech.com
Website: www kfintech.com
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:__ j:: ; ?, ,FI_-FTT,- TE ;I'l-_ﬁr:h...; .;;, I-- :m T I T e R e Date: August 17, 2023 Company Secrefary and Compliance Officer
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Sy #) 0E : ,.' 1 Fein ||-|ﬂ7.|'-[=l:[:| o, T ; 3“%"1 fafr: T ZAGGLE PREPAID OCEAN SERVICES LIMITED is proposing, subject to applicable statutory and regulatory raguirements, receipt of requisite approvals, market conditions and other considaerations, to make
“fm W, AT, BIE-122018 . “””‘Q{Q%ﬂg'gg SN | 11.09.2023 an initial public offer of its Equity Shares and has filed the DRHP with SEBI on December 20, 2022. The DRHP is available on the website of SEBI at www.sebi.gov.in, the websites of the Stock Exchanges i.e.,
Wi A b o v E | — @ﬁ R e ARTITTT BSE and NSE al www.bseindia.com and www.nseindia. com, respectively, and as well as on the websiles of the BRLMs, i.2., ICIC] Securiies Limdted, Equirus Capital Private Limited, IIFL Securities Limited and

& TEEERT Y o W R 3 AR W o ' & Sfr Ry o JM Financial Lirnited - at weaw icicisecurities.com, weawequirus.com, wewiificap.com and wew jmil.com, respeclively. Invesiors shoubd note that investment in equity shares involves a high degree of risk and for
Fel A B 0 =R R A AN A : . : details relating to such risk, please see the seclion entited "Risk Faclors”on page 26 of the DEHP. Potential investors should not rely on the DRHP filed with SEB| for making any investment decision.
FECIL F‘Fi'r i i T, e e 13. | SIMAE ST BT @ folY  HHAT | cirp.ansalcrown@gmail.com . : o . b : ; ;
4 op 7 4N 5 WFER '&' S Sttt UGS The Equity Shares have not been and will not ba registerad under the U1, 5. Securities Act of 1933, as amendad ("Securities Act”) or any state securities laws in the United States. and unless so registered,
ST raoch B qPveere 4 TRt %3 % o may not be offered or sold within the United States except pursuant to an exemption from, or in a transaction not subject to. the registration requirements of the Securities Act and in accordance with any
vty farfimm = & sy T # | afte o6 =ifEE W il AR STare applicable U.5. state securities laws. Accordingly, the Equity Shares are being offered and sold oulside the Uniled States in offshore fransactions in compliance with Regulation 5 under the Securities Act and
TR W T T TR T A | WO TR () the applicable laws of the jurisdictions where such offers and sales are made. Thare will be no public offering in the United States.
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. - 1 = DEWVIAND NC
dana SimerE ales CIRCLE SASTRA CENTRE LUDHIANA L T e fage @vs, fage i,
: Bank of Baroda ) -
o Site No. 5, Ferozepur Read, Ludhiana P . M A, eET%—226010 . , , CIN: U67100MH2007PLC174759
[RULE-8(1)] POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) e Whilst care is taken prior to Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 49009:3)f
I : = el = : g T S M b o ; i t L B e : 2 : z oo s B R R Demana otice Unde ection O ne ecuy sation And rReconstruction
Whereas, the _||.|:I|:.==|-;:.!'_n.-:| tﬂ.ngr. e Autho n__._n:rJ officer of the : unjab National Bank under the Securitization 1 WA AT e W A @ farg & Raewr i it e Eﬂmaﬁ 1:1 acceptance of advertlsmg Financial Assets And Enforcement Of Security Interest Act, 2002, (“The Act”)
and Reconstruction of Financial Assels and Enforcement of Security Interest Act and in exercise of powers dime fmm w= fom € o whm o= fam & e 8 e 8 4@ & copy itis not possibleto verify Read With Rule 3 (1) Of The Security Interest (Enforcement) Rules 2002.
conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 02, issued a feemiaen & ar(o fehmmamt & 99 Rwis e 77 o8 o i ¥ 7y Lo . The undersigned being the Authorized Officer of the Edelweiss Asset Reconstruction Company
Demand notice under section 13 (2) mentioned against their names. Calling upon the borrowers to repay A 12 wiaie w991 22 | 3 O aifem s S At 9 sl its contents. The Indian Limited (EARC) under the Securitisation and Reconstruction of Financial Assets and Enforcemen
L iy BV T il B g e H i i = i . , a . of Security Interest Act, 2002. In exercise of powers conferred under the Section 13 (12) of the Ac
the amount mentioned hereinafter within 60 days from the date of receipt of said notice, w1 i T ?FE'T:'I a7 15 21 1 arafe) % Ao 46 1 awE Express (P) Limited cannot be read with rule 3 of the security Interest (Enforcement) Rules, 2002, the Authorized Officer has issued
Ihe borrower having failed to repay the amount, notice is hereby given 1o the borrower and the public in i T g fam rren &, G = @t uw S e e, iR A Raeta) held ible f h a Demand Notice under section 13 (2) of The Act, calling upon the following borrower(s), to repay the
general that the undersigned has taken symbolic possession of the property described herein balow in % #iEe B @ie & e st genn ) o § awmn e @ afiw s € responsipie 1or suc amounts n]entio.ned in the respec;ive Demanq Notice issuefj to them that are also given below.' '
exercise of powers conferred on him under sub Section (4) of the section 13 of Act read with Rule 8 of the Tt A et o Fery srere o e @ sy afer e s s | contents, nor for any loss or Ieno?;yr;efigﬁ?t\gghpﬁgﬁ::t’ioﬁogfcﬁh;: SS{EZVt%'li%%ﬁi‘?iﬂiﬂaié’(}“h%i‘.’fﬁﬁﬁﬁ tt%é?%mﬁmwﬁfhhér.
Security inferesi (enforcement ) Rules 20020n the dales stated agalnst each account P m— : interest as detailed in the said D dN’t' from the dat tioned b I’ till the date of
J1de ETEH) & _ _ interest as detailed in the said Demand Notice, from the date(s) mentioned below till the date of pay
The borrower In particular and the public in general is heraby caulionead nol 1o deal with the propery and C3 :ﬁ a1 gfea et STt Al ¥ e 4 damage_ Incurr(?(:]asa I'eSU|.t Of ment a”g/gr rﬁa”Z%t(ijOQ, payabl(e)urAderthe |.03? ag(;jreement read Wi;hhotf;erdo%un;elrllts/\.lvritings, ifhany
nv daalings with the orooarty will be subslect i s rharas of iR ks ; #H, : . 5 2 ran 10ns Wi mopani executed by the said borrower(s). As security for due repayment of the loan, the following asset havg
a y r_II_I.ilinq I.I with the proparty w ||I|.ll'. ._||..|e|.| [ to the ch |rr:]-:. of the Fun].u:.} Hnlmrl'lal Bank, TSS ISIPIanlIrlr:n'urllI HY T P i ol S I arfa tra SaCttO s wit Codp?j els’ been mortgaged to EARC by the said borrower(s) respectively.
rancn 1ar thia amount maniionad against inair name LS interast and othar 'I.:II!;II'!!..'II'IZT.IIE-C Braon i g : 3 : 1 = aSSOCIa Ions or In IVI uas . B
realization i ;T:[r;m ili;:i-: ;ﬁﬁj;;;: f glldm{qr?l.njlggi’ﬂ'ﬂnﬂ?ﬁ AR advertisind in its newspapers _:: Co-Borrower (s)/Loan Account Number | Date & Amount| Trust & Assignor
[ e borrowar's attenton 18 invited 10 provision of sub-saclion (B) ol saction 13 of the Act, In respect of ima g p p ’ ) 298072023 EARC TRUST SC
o R R R et ; : h . 08 12 20 T i - MirsT MADRULIKA GUPTA(“Borrowe 07. =
available, lo redeem the secured assets : if“ mﬁ f;i':m 5/ 185, 19918 ﬁﬁﬂ“ﬁj‘i‘g A3 bg.1220201 1 or Publications. We therefore 11" 2. Mr. HARI GOPAL GUPTA (“Co-Borrower”) & 423 & Poonawalla
Mame of Branch WOE—— — Recoverable ottt b recommend that readers _ -L?an Account No. HL0045IHKNH00000670 T 41,48,192.23/+  Fincorp Limited
pE& amount as per - . o —DescriptionOf Property=Att-The PieceAnd-Parcet-Of Property Bearimg Address=Plot No]
Borrowers & Guarantors Secured Assets Date of Possession | - pemand Notice Basnand H-:-Il]iﬂa a. |wa aewg ud [eesdl, @BE1 | Old No. 245 24,11.2020 make necessary inquiries || | 13116, Situated At Block- K, At Scheme-Il (Second), Kidwai Nagar, Kanpur, Uttar Pradesh
: wifRT wifa Tz Fromana | New. No. 2670AX0353 . . Admeasuring 662 Square Yards. Bounded By:- North:- Plot No 131/1 South:- 40 Feet Road
B.O: TSS Shimlapuri |All part and parcel of| 14.08.2023 |02.06.2023 |Rs. 15,78,257.00 s before sendlng any monies or East:- Plot No. 838 West: Plot No. 131/15
sh. Darshan Lal sio|ijmmoveable Property- Residential House M.C|(Rs Fifteen Lakh Seventy Eight o if-the-said-Borrowers-shatt-fait-to-make-payment-to-EARC -as-aforesaid; - EARCshalt-proceed
=h. Bajrang Lall,, 5 14 21[]5d'flnm?-l,~;;uri|?q 1-:::{-} '-,_,.;; Yards, |Thousand Two Hundred Fi.f-l;:l;,- EEEEn 4 |=mE @vw GgEr a2l /28, Qid No. 262 14.08.2020 entering into any agreements against the above secured assets under the section 13 (4) of the Act and applicable rules, entire;
(Borrower) & Smblg, ated at locality known as Mohalla Isiam [Only) plus further interest w.e.f 1, T | e MO 2RI with advertisers or otherwise || | !t the risks of the said Borrower(s) as to costs and consequences. The borrowers are prohibiy
Maheshwari Dewvi wio| - : L : TEgATE if‘ﬂT . . ] ed under The Act from transferring the aforesaid assets, whether by way of sale, lease or other
&h Darshan Lall=an. Tehsil & District Ludhiana, standing in the 31.03.2023 at agreed rate and other : ' acting on an advertisement in wise without the prior written consent of EARC. Any person who contravenes or abets contraven;
n "-”I:r'.-;r B r_.-,;,..,'g o -ur: name of Smt. Maheshwari wio Sh. Darshan Lal, [expenses & charges TR, o tion of the provisions of the Act or Rules made thereunder, shall be liable for imprisonment and/of
Aw BIRERE, § ] Lol Ll T .
both rio MC No. B-XIV-|as per Sale deed Wasika no. 16154 dated 28/11/2016. Boundaries as under: faTi®: 18.08.2023 wiferea affan], 4% v a5t any manner whatsoever. penalty as provided under the Act. e he s .
2105, Mohalla Islam|East- Nachatter Singh 50-06", West- Ram Singh (Joint Wall) 50'-06", North e Sdi-puthorized Officey
e SECHICIE. | e asi- Nacnater oingn ou=uo , Yrasi- Ram oingh Loint Yvall) 9U=Uo ; Place: Kanpur For Edelweiss Asset Reconstruction Company Limited
zan|, Lughana Streel 20'-007, South- Neighbour 20'-09 » TANIT N
DATE: 18.08.2023 PLACE: LUDHIANA AUTHORISED OFFICER

said Act.) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (the said Rules). In exercise of powers
conferred under Section 13(12) of the said Act read with Rule 3 of the said Rules, the Authorised Officer of IIFL Home Finance Ltd

€I HINDUJA HOUSING FINANCE LIMITED [iatliutnt el e ettt vl S i DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2)

'y i % with above, notice is hereby given, once again, to the Borrower(s) to pay within 60 days from the publication of this notice, the amounts E - - i
MOLISING FIMANCE 124/ U"Ed' Near PEIPLHE.I' Dharam Hanta, Govind Hﬂgﬁ!’, Ka MpLr 208006 indicated herein below, together with further interest from the date(s) of Demand Notice till the date of payment. The detail of the :A.I;td r::?‘ra?gﬂaiz :ﬁﬂifEf’E;;u;r:i ?&Ehh?ﬂ}?rg:&t:
NOTICE UNDER SECTION 13[2] OF THE SECURITIZATION AND RECONSTRUCTION OF Borrower(s), amount due as on date of ngand Notice and security offe.red. towards repayment of loan amount are as under: ooy P [See Regulation-15(1){a)}/16(3)
—Name-of-the-Borrowerr—Demand-Notice- Date-&———Description-of secured-asset-{immovable-Property)———— b, ¥ Ny
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT) (s)! Guarantor (s) Amount Mi—that—biece—and—pareel-of-the-properiv-beina—Plot-No—827—Land-Are
In respect of Inans availed by below menticned bormowers / guarantors through HINDUJA HOUSING FINANCE LIMITED, which have e 10-Aug-23-& Rs:9:72-4024 Ad Measuring 645 Sq Ft. Super Buit Up Area Ad Measuring 560 Sq Ft. and Case No.: OA/750/2022
j ) P : " R i Z o : Mg M o ) Summons under sub-section (4) of section 19 of the Act, read with sub-
become NPA with below mentioned balance outstanding on dates menboned below, We have already issued detaiied Demand Notice Mrs.Sayara Bano (Rupees Nine Lak Saleable Area Ad Measuring 645 Sq. Ft., Khasra No 11//25/3, 12//18 D
dated as mentioned below Under Sec. 13{2) of Securitization and Reconstruction of Financial Assats and Enforcament of Security Proseect No 928438 | oy Two Thousand | 12012112, 121122, 12112311, 121127, 161/, 16112, 16//31, 17115 , Hadbast No rule (2A) of rule 5 of the Debt Recovery Tribunal (Procedure] Rules, 1993.
Interest Act 2002 by Registered Post | Speed Post ! Courier with acknowledge due o vou which has been refumed undelivered | (Prospect No }| One Hundred Two Only ) | 98, Wakya Village Phagguwal, Ludhiana, Punjab Pincode : 141008, CAMNARA BAMNK
. AT . P : 2 - . +—10=Aug=2023—{Al-that-piece—and—parcetof the-property-being—Hno-858; tand-AreaAd Vs Exh. No.: 16762
acknowledgment not received. We have indicated our intention of taking possession of securities owned on one of you as per Sec. 13(4) Mr. Tarinder Rs.7,31,389/- (Rupees | Measuring 450 Sq. Ft., and Super Built Up Area Ad Measuring 475 Sq. Ft. SHRI GULAE SINGH
ofthe Act in case of your facdure 1o pay the amaunt mentionad balow within 60 days. In the event of your not discharging liability as set oul Mrs.Baby, Mr.Gaurav | Seven Lakh Thirty One | Khasra no. 16//8/4 , 16//9, 16//10 , 16//11, 16//12, 16//13 . 16//19 . Khata To,
herein above the Bank / Secured Creditor may exercise any of the right conferred vide section 13{4) of SARFAES! Act and while (Prospect No 914096) | Thousand Three Hundred Eo. I28/28Ii I-é?](_jabastPNo.l 9b8 , Abadi Noor Green, Village Faguwal, Haide (1) Ehri_ﬁulah Si_ngh. DM.“;.-'G-- Shri Boor Ein.gh shri IZ_1uIa.b Singh Son of Shri
publishing the possession nolice | awchion notics, electranically or ofherwise, as required under the SARFAES! Act, the Bank | Securad E,'gh“( N'”e_?’l'_y) peave, —uchiana , Tne). TP Boor Singh Resident of Village Ballu, TE*'LS” And District Kammal Haryana)
' o 1 h . W i Na de bn n 1T =-AUJ - 2UZS Al UTdt plcuc dliid palbcl Ul uic PIUPGIL)’ UUIIIH - TTUUOT INU. TOU , Ldll o T al, 1
Creditor may also publish your photograph. Details are hereundar-- M:s BaI:flv?nderzr Il(agur Rs,12,g4,000/. Area Ad Measuring 1386 Sq. Ft., and Carpet Area Ad Measuring 648 Sq BTt R T A 2 AR AT B
3| Nerra ot Boromarsi CoBlanowarsl |- Dciaid Notics Dete Details of Secured NIr Santokh Singh (Rupees Twelve Lakh | Ft., and Built Up Area Ad measuring 810 Sg. Ft., Khasra No. 26/119/1/1-21- SUMMONS
No Guarantors & Date of NPA Amount Outstanding ¢ :n : u (Prospect No 835205) | oY Four T)h"usa”d 22/1-3001/1-211/1, Khata No. 318332 319/333, 136, Chii Colony, Haju WHEREAS, OA/750/2022 was listed before Hon'ble Presiding Officer/Registrar
[ Ese 5 ny ag Oony, attian, Ludniana, y Un]a ,India on 'DT:'IU3.|'=':|.=_3-.
% - . . if ti Ic bdid BUHUVVUID fdli |19 Illdll\U pdylllclli iU “FL HFL ds anIUD i B i i - i i & ok . &
1 |Mr. Shubham Rajpoot, Mr. Shobha | Demand Notice Dated Property i.e. House No. House built on pvt plot No. Section 13(4) of the said Act, and the applicable Rules, entirely at the risks, costs and consequences of the Borrowers. For, fur. WHEREAS this Hon'ble Tribunal is pleased to issue summons/notice on the

Devi & Mrs. Jyoti Rajpoot, All at: 15 11-07-2023 33 Situated in part of arazi no.316 Village Sanigwa, ther details please contact to Authorised Officer at Branch Office: Sco 21, 5th Floor,Ludhiana Ferozgandhi Market, Ludhiana sald Application under section 12(4) of the Act, (DA) filed agalnst you for
Pokhar Purwa Haminder Nagar Lal e Kanpur Nagar, Area 167.22 Sq.Mtr., Bounded as East- Punjab - 141001 or Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana. recovery of debts of Rs.3333804.43/- (application along with copies of
Bangka Rama Devi Kanpur Nagar, Lal * 1732 948 J Plot Mo, 34, West - Part of arazi, North - 30 feet wide Place: Punjab, Date:18-08-2023 odl- Authorise documents ete. annexed).

hﬂglijﬁggéf?. Kanpur, Uttar Pradesh, t on 1167 EI!;S Proposed Road, South-FlotNo. 35 In accordance with sub-section {4) of section 19 of the Act, you, the defendants
naia - it

, \ I Ch L - are directed as under;:-
Alc No. UPIKNPIKANPIADDO00082s |+ Merest + Legal Charges w aﬁ Un'o" Ba nk (I} to show cause within thirty days of the service of summons as to why relief
& COICPC/CFOF/ADDDO000GS Wl $3en DEMAN D prayed tor should not be granted;

Loan Accounts have been classified of India (ii} to disclose particulars of properties or assets other than properties and assets

ag 3 NPA on 30-06-2023 VI WIEHIT W JUisn (& Govi afl Indla Undertaking) : . -
_ — — _ REGIONAL OFFICE, LUCKNOW : NOTI(E specified by the applicant under serial number 3A of the original application;

2 | Mr. 'I.I'Iknﬁhl lennl. M'.E' Rita Tiwari & | Demand Notice Dated Property i.e. Mauza P.5. No. Khata No. Plot Mo, UNION BANK BHAWAN, NEAR MANTRI AWAS, VIBHUTI KHAND, {iii) you are restrained from dealing with or dispasing of secured assets or such other
EI'I-.FI'!-HISN :lﬁ:‘ﬂf TJWEI'E ﬁi."_ﬁl 5L?-'3?E 3107-2023 House Mo, E/577/876 Address Block EWS, Scheme GOMTI NAGAR, LUCKNOW-226010 TE|DE|'IEI ne Mo.: IIJ Ezzt - 2306915, 2305800 assets and properties disclosed under sarial number 38 of the original application,
b T Koy e | e Oiaiaciding | [onnan, BANP o Aroe. S2E%. SOM. UNDELIVERED DEMAND NOTICE {SARFAESIA NOTICE SEC 13(2)) pendinghearinganddisposalof the applicationforattachmentofproperties;
Ratanpur Colony, Metra, Uttar Pradesh, T 16,17 922 Mo 576North - House No. 569 South -7.50 meters wide Demand Notice under SARFAES| Act 2002 Sec 13(2) were sent to the following Borrowers / Guarantors, We| |V you shall not transfer by way of sale, lease or “Th'?f"“‘ier?“{ﬂ'*““thﬂ ordinary
India - 208019 as on 13.07.2023 Road have sent registered notices to the borrower/s & guarantor/s and these Notices have been returned undeliverad course of his business any of the assets over which security interest is creatad

+ interest + Legal Charges Borrowers &guaranior are hersby advised fo pay the outstanding amount with interast and cost within 60 days| |and/ or other assets and properties specified or disclosed under serial numhber
Alc No. UP/KNP/KANP/ADDDOD0OTIS & from the date of publication referred here below otherwise Bank will proceed further to take possession of the| |34 ofthe ariginal application without the prior approval of the Tribunal;
COICPC/CPOF/ADD0000066 property under SARFAESI Act 2002 and sall the same o recover the Bank's dues. As per Section 13(13) of ¥y shall b bls o socount o the ke procesds realised By sl of secured
Loan Accounts have been classified SARFAESIA Act on receipt of this notice you all are restrained from disposing of or dealing with the fallowing ' e ¥ :
as a NPA on 30-06-2023 securities except in the usual course of business, without the consent of the Bank. Please note any violation of|  |#55ets or other assets and properties in the ordinary course of business and

this section entails serous consequences. The borrower's / guarantor's attention 18 invited 10 the provisions of|  |deposit such sale proceeds in the account maintained with the bank or financial

3 | Mr. Heera Lal Kushwaha, 113159 RK. | Demand Notice Dated Property L.e. Mauza P.5. P.5. No. Khata No. Plot No. Sub-section (8) of Section 13 of the Act, in respect of time available to redeam the secured assets. Any kind of institutions holding security interest over such assets.

NagaF F:anpur. LK. Naga? F:EI'IFIUF. 21-07-2023 House No. 215 EWS Block No. 3/5! Scheme No. alm f rchasa of the propard Il b subiect bo the charas of the bank c : : p :
Jrban, Utlar Pradesh, India - [ s nt Outstandin SURAN ¥R SHIMRAL & Mot e A gr i l'pi-:ma Efddmsﬂ EEELT;GE;HU - I?Hru-crlll:rlian of Mortgaged |Amount due as| Date of Yl gt g HipOd W hle - VERIEN S-S REWRN SN the o QM e
208012 9 | Kanpur Nagar. Area 36.75 Sq.Mtr. Bounded as: East- | |io ) Name & Address of Guarantor Property per Demand | Demand to the applicant and to appear before Registrar on 22/08/2023 at 10:30 A.M.
Mr. Deepak Kushwaha, Singhpur ¥ 13,23,896/- House Mo, 578 West-House Mo 578, North - House No. Notice 1% failing which the application shall be heard and decided in your absence.,
Kachar, Singhpur, Urban, Ultar as on 11.07.2023 569 South - 7.50 meters wide Road — Given under my hand and the seal of this Tribunal on this date:
Pradash, India- 208017 + Interest + Legal Charges Branch-Lucknow Main Branch, 16/02/2023, ) . . )
N UFTETATE TS 0000350 1 [1.a) Mis Nuzhat Chicken Embroidery Works,|Equitable Morigage of Land| Rs.  |03.07.2023 Signature of the Officer Authorised to issue summons.
Laan Arcoinks hiv b ciasaifad Address: 544 /1009 Ka Sardar Nagar, Barauraland Building Constructed on| 33,14,697.61 |30 03 2022
NPA on 30-06-2023 Husain Bari, Balagan|, Chowk, Lucknow, 228003 [Plot Number 726/02, Bearing| plus interest FORM G (RE-ISSUED)
a5 a an J0-06- Uttar Pradesh Municipal No. 86, Haiderabad|at contractual INVITATION FOR EXPRESSION OF INTEREST FOR AZAM RUBBER
The above mentioned Borrowers { Guarantors are advised (1) To collect the original notics from the undersigned for more and complete b) Mrs. Nuzhat Hasan Wio Mr. Mohd Moidul|Town Area, Farganal rate from PRODUCTS PRIVATE LIMITED OPERATING IN MANUFACTURING OF
detalls and (2} To pay the balance cutstanding amount interest and costs etc. within 60 days fram the date of notice referred to above 1o Hasan, (Prop. M/s Nuzhat Chicken Embroigery/A28seewan, Rascolabad,| 01.07.2023 SLIPPERS & SHOES, AT GORAKHPUR
avoid further action under the SARFAES| Act. Works) Address: 475/43 Ka Oadam Rasool EﬁP:Q;JHESSH_ﬂé?HJF rg:j-éréﬂr:- and cost [;:I,Indel.r Reg qu_fﬁ-:lr; E[&A [F'I ) of thﬂflnsglvenc',r‘ang Eanlﬁjﬁw Hlnfurd nfég?ig
Dated : 17-08-2023, Place : K Authorised Officer, HINDUJA HOUSING FINANCE LIMITED Daliganj, Lucknow- 226020, Uttar Pradesh - - gl Ll A Rt B U e S Rl el L Bt e Ll
: el A 2.a) Mr. Mohd Shoaib Sio Mr. Munna Babu,[Eroperty Owned By: Mohd] amount paid RELEVANT PARTICULARS
Address: 544/1009 Ka, Sardar Nagar, PS & Mohd Juber Sio Mr. 1',19'{;"319 ol 1. | Mame of the corporate debtor | izam Rubber Products Private Limited
Thakurganj, Lucknow, Uttar Pradesh Munna Babu, Admeasuring-| demand [ {CIN: U920 1UP1 984 PTCO16T0H)
D) Mr. Mohd Zubair Sio Mr. Munna Babu,sgn 00 Gaz ‘2'34 20 Sg Mtr) ' _ - - et et
Address: 544/1009 Ka, Sardar MNagar, PS|goundaries ~East Talaab| @ 2. | Andress of ie regustered office | AL 9, Seclor 13, GIDA Industrial Ares,
Thakurgan). Lucknow, Uttar Pradesh West: House North: Talaab. LI | | Gorakhpur, Littar Pradesh - 273209
c) Mr. Munna Babu, Address 5441008 Ka, Sardar|Sqauth: Sadak Unnao- 3. | URL ol website | NA
Magar, PS Thakurganj, Lucknow, Uttar Pradesh  |Sandila 4. | Detads of place where majority of fixed AL 9, Sector 13, GIDA Indusirial Area,
Date: 18.08.2023, Place: Lucknow Authorized Officer, Union Bank of India assels are located | Gorakhpur, Uttar Pradesh - 273209

5. | Installed capacity of minm’nduﬂ&'&minnf Manufacturing of rubber slippers, EVA
| shippers and Sandals, Shoas ale with an

e P el el atalen " Lt el il d et s

G. | Cuantity and value of main producis! | Turnover of Rs.40.68 crores as on
sarvices sold inlast financal year 31032022

7. | Mumber ol employess/ waorkmen f 34l

d. | Further details incheding last avalabie | Details can be sought through email af;

financial statements (with schedubes) of two ' azamrubber iboEigrail.com
years, lists of craditors, relevant dates for
subsequent events of the process ans

gvailable ai; _

9. | Eligibdity for resolution applicants under Catallz can be  sought through email at:
saction 258{2)(h) of the Code is avadable sl | azamrubber ibeifgmall com

10| Last date for receipt of expression ofinterest | 02-09-2023

11.| Date ofizsue of provisional listof prespective | 07-09-2023

resolubion applicants
12.| Last dabe for submission of objections o 12-08-2023
| provisional list |
o ‘. 13.| Process emailid to submit ECH | azamrubber ibo@orail com

Rajecv Ranjan Singh
Resolution Professional
IBEITPA-DO2TP-ROOTOTIZ018-201 912418
AFA valid upto: 06.11.2023 IBEI Req.
address: Flal No. 14049, 16 Avenve, Gaur City-2, Greater Nolda Waest,
Date: 17.08.2023 Gautam Buddha Nagar, Uttar Pradesh — 201310
Place: NOIDA, U.P. azamrubber. be@gmall.com, bp.rajeevsingh@gmall.com
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